The Tripura Engineering Service Rules, 1987

(As Amended upto 7™ Amendment, dated 10-06-2014)
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The Tripura Engineering Services Rules, 1987 11é§ve been dmcnded hy the

Tripura [*numulnm Service (3" Amendment) Rules, ;rZOOT" vide Notification

No.F20(1/G AP&TY2005 dated 19" March, 2007 of this 1}
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Tripura lingineering Service Rules, 2007, as compiled |
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3. Commissioner & Secretary to the Govt. of lupura;
4 Commissioner & Secretary 1o the Govt, of Illpllrd}
5 The Commissioner & Secretary to the Gove. of Trit
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6, Law Department. Government of I'ripura. A
7 Secretary, Tripura Public Service Commission. 1{
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TRIPURA ENGINEERING SERVICE RULES, 1987

(As compiled upto 5" April, 2%07)

Ixtra-ordinary issue of the Tripura:

. i
Agartala, Wednesday, March 11,:
Phalguna 20,1908 S.E. !

GOVERNMENT OF TRIPUF

b azeite

87 A.D.

A

PUBLIC WORKS DEPARTMENT
4 !
ted Agartala, the 5™ March, 1987

NoJLOU)-PWIN )83 i

P

: NOTIFICATION ||

[ excreise of the powers conferred by the proviso Lofuf
India and all other powers enabling hinu in this behalf the ‘G
Public Service Conmmission. makes the following rules further fe
Yervice Rules. 1987, namely - "

PART-1 !.:
[GLENEJRAL]* i

I.  Short title & Commencement —

(a) These rules may be called the Tripura }inginccriné"

i

rticle 309 of the Constitution of
Hvernor, in copsultation with the
amend the Tripura Enginecring

t
t
[

i

Service Rulcsi 1987,

[(b) They shall apply to the Ingineers of the following Wings of the Public
Works Department, Government of Tripura :- { : ‘
(i) Roads & Buildings Wing; '\ }l
(i1) Water Resources Wing, ) 1; . i
it

(i) Public Health Engineering Wing; af

(ivy"  any other Wing or Wings or unit ¢
may be placed under the Public Works Dej
() They come into lorce on and from the date of their
savette. ’ -

a

~Td

d ;

- units which are placed or
artment from time to time.]*
publication inthe official

Nole - * Substituted by the TES (3 Amcﬁnmen_t) Rules, Eﬁ()? -

o PR

-




(3.

[CONSTITUION;OF THE SERVICE, I'TS CLASSIFICATION AND AUTHORIZ)

Drefinition

!

i

(®) :

includd

to any

T

1@
]

(©)  “Sched.

D “Servic

';_
? o

Engineé

TR

A ]

“Duty éo

“Member of the Servie

In these rules, finless the context olherwise requires -

(a) “Comjission” means Tripura Public Servied Commission.

(c) “Govefament” means the Government o[ Tripura.

le” means the Schedute [appended]** to these Rules,

7 means Tripura Engineering Service.

*

PART-II

STRENGTI]#

(1) There s{ffiall be constituted a State (i
ing Service.

vi)  Grade-V(A) -
¥it) Grade-V(B) -

B N T

{“onstitution ¢f the Serviece and its classification

vil Service to be known as the T ripura

2) The Sell'ice shall have the {ollowing 7(seven) Grades. namely -
) Grade-I(A) - Group-A, gavelted
5 §)  Grade-I(B) - Group-A, pazetted
" ;.;ii) Grade-1l | - Group-A, gazetted
) Gradelll - Group —-A gazetted
v)  Grade IV Group-A, gazetted

Group-B, Non-gazetted: and
Group O, Non-gazetied.

Jote:- 1.* Inserted by the TES (37 Amenduent) Rules, 2007

2.7% Substituted for “attached” by the amendment ibid.
3.4 Substituted by the amendment ibid.

Ee

st means any post specified in the Schedule appended 1o these rules
. a temporary post carrying the same designation as any of the .-
specifi Ij'in the schedule and the scale of pay of which is identical to that

atlictc
srade of the Service.|*

g ¢” means a person appointed in a substantive capacity 1.
Grade ¢ the Service and includes a person appointed on probation | *




-

Strength of the Serviee

m

{2)

3

()

(a)

(h)

{¢)

E
Appaintment to the service shall be made by the following 115
fF
I
|

The avthorized permanent strength of the ?s,rvlce
therein shall be as specified i the Schedule to these

The CGovernment may, by order, create duty pos
specified therein. ¥

e i

A

Distribation of posts of Grade-V between Grade V U{,

e T

Distibution of posts between Degree Holder and

3

and the dutyj posts ncluded
uies.

for such petiod as may be

:

) and V(B) shall be 70:30.

i[)iploma "Holder in Grade -

V(Grade - V(A) and Grade —V(B) together ) shall bei0:50.14# i
’ PART-HII
IMETHODS OF RECRUITMEN f‘

3

Ehrect recruitment

20% ol the posts in the authouzf:d permanent strug

‘lhi}ds, namely

1

L

th of Girade- I\!a’ of the service

shali be filled by direct recruitment from cand;daﬂﬁ whe have at least a degree

in an appropriate brapch of eaginecring from aé
cquivalent academic qualification and  at least §

under the Government or a Governiment Undertaklr;
Uit in the manner as specified in PART-1V (}fthe*ié

i
Pravided that the candidates having a Post- (Jkli

shall be given preference. i
G
|

1% of the posts in the authorized permanent

recogmmd Upwer%lt} or its

years® experience of service
Jora 1egzst61dd Public Sector
rules; !

|

iduate Degree En engineering
i
|

wrength of (hade V(A) of the

service shall be {illed by direct recruitment from c|t1dld'1les who havc at least a
dr,guu: in an appropriate branch of engineering fromigh recognized lrmveisny or its

equivalent academic qualification in the manner as ; ,peuﬁed in PA

rules. t“
J

-

All the posts in the authorized permancnt strengthy
shall be (illed by direct recruitment only from (,andlr.i
have o diploma in an appropriate branch of engineei
qualilication  from  a  recognized Instituti(}:

Noter- (1) #f Substituted by the IES ("“I Amc,i‘
i

i
4]

§

.
ey 4 ErAR
-

[
= T T e

RT-1V of these

t}f Grade- V(B) of the service

les who
ng or its equi\'-'alcnt academic
1 in the i manner as

dment) Rulns"' 2007
i
t
1

©



i6.

ST

=

T

B

ot e q":‘
speeified in Part-1{{ of these rules. !
F
-r t
: 4
2): Recrui!tm(fit by selection
i
i The remai ? g substantive vacancies in the perndnent strength of various Grades
the Service shall -z filled by selection in thc: manner as specilied in PART-V of these rale s
Provided lllat
* -
(a) ?U‘!:} of the posts in Grade-11] of the service shall be filled by Dearce-haoli.
engineers and the remaining 30% by Diploma-holder engineers;
(b) 40%% of the posts in Grade-1V of the service shali e filled by Degree holdd
eng*mems of Grade-V(A) and the remaining 10%, ol the posts in Grade-1+
of Yae service shall be (illed by Diploma holder engineers of Grade-Vi A ):

(¢) 299

hol

Seléction to be m

Selgetion of cand

Cor@-lmission.
;

ler engineers of Grade-V(B).]*

PART-IV

; [DIRECT RECRUNTMENT]*
ildc by the Comunission
il

i

dates for direct recruitment to the Service shall be made by

- o
i

]

7 (fu)ménetitive Emmﬁilaiion

¥

A gompetitive eépﬂination for direet recruitment to the Service shall be held at suc

intervals as the G

defermine, The dg
be i?xed by the Cdl

vernment may, in consultation with the Commission from time (o tins
‘s on which and the place at which the examination shall be held sh.. |
;pmission.l %

,l

Admlssmn to cnm‘pct]twe examination

t
The;qua!iﬁcation {

e R R G St

Not}!

131 admission to the examination and the conduct thereof shall

!

- % Substituted by the TES {3‘ \nu,ndnmu} Rules, 2007.

o

9--

of the posts in Grad-V(A) of the service shail he filled by Liplog. .

i3



be in accordance with such regulations as the Government
this behalf in consultation with the Commission.

9, eciston of the Commission to be final

a

The decision of the Commission as to the cligibility of

admission to the examination shall be final and no cand

admission has not been issued by the Commission shall be 2

Ll
»

1. {Commission to forward a list in order of merit

The Commissien shall forward to the Government a list ar

H

candidaies who have qualilied by such standard as the Con
the candidates belonging to the Scheduled Castes and the
not qualified by that standard, are declared by the C
appointment o lhe Service with due regard to the n
administration.
1.

13 Iuclusion in (he list not to confer right to appoiniment

o

‘The inelusion ol a candidate’s name in the list referred to is

R e U

o bl L

H

iav from t1mn|

jotherwise of
date to whom
imitted to the d

i

it
i
3

Imission may
wcheduled Tril
immission to
hintenance of

nile-10 above

to appointment ualess the Government is satisfied, after g

necessary, that the candidate is suitable in all respects for
an actual offer of appointment 1s made.
12, Physieal litness
No candidate shall be appointed to the Serviee unless he
examination as the Government may prescribe, to be in god
[ree from such mental or physical defect which is likely
the duties @I the Service.

a

b5 Appointment of candidates included in the list
Subject 1o the provision of these rules the
the available vocancies in the order in which their names
rule 10 above.|®

candidates will by

ch inquiry as

Tppml‘lm ent (o
H
b i

:
w5 declared, aft

anged m ordef

()

to time, issue in

la candidate for

a certificate of
xamination.

of merit of the
letermine and of
bes whe, though
be suitable for
efficiency in

confers no right
it may consider
the Service and

er such medical

- mental and K
[{interfere with

E
i

consideréd fo

!

iodily health and
ithe discharge of

] .
I appolinfment to

ippear in the ﬁt[ referred to in

1

Substituted by the TES (3'

o

Note:-

Y Amendment

Rules, 2007




g - PART-V
I [RECRUITMENT BY SELECTION]*

[14.  Constitution oifSelection Committecs
! .

service

{ B
Gi) ¢

(1) Recrui

fent to Grade-I(A), Grade-1(B), Grade-11, Grade-Ill and Grade-1V of L
gnder sub-rule (2) of rule-5, shall be made on recommendalios

» Selcctio:;_i_ Committee (hereinafter referred v as the Committee) consisting of =

4
<:’ha.irman of the Commission - Chainman,

!
Jne senior Secretary to the Government

#1 be nominated by the Chief Secretary - hember. !

!

q i
:‘Ecretary, Public Works Department -~ Rhiember, :

ir
| iy
i

{iv) ﬁj cretary, Tribal Welfare Department - hember,

i
H
i

o, W) g :ecretary, SC, OBC & Minority Welfare - Member

,(ﬁ) Recruitn

on rccoq*t;mcndation of a.Selection Committee consisting of :-

; partment,

1

sent to Grade-V(A) of the service under sub-rule(2) of rule-3 shall be n .o

; (i) 'J?lle secretary, Public Works Department” - Nember 4

i g

i |

i (ii) The Secretary, Tribal Welfare

| Ebpartment - Nember

| @) Hhe Secretary, SC, OBC & Minority

: T Vielfare Department, = Alemher -‘
(3)  The Sepior-most Secretary shall preside over the ineeting of The Selecit l

| Commiﬂ‘?f; constituted under sub-rule (2) above. i

]

|
15. Conditions of elig

' g : ; - ;
Other than dired} recruitment posts, all substantive podts in various Grades of the seiy
shall be filled by 'selection from officers as shown below:-

i H

Note:- *ﬁ:ﬁubstituted by the TIS (3rd Amendment) Rules. 2007

cibility for selection i
4|

W

]
5
i3

i

~ V0

S DA L s e

it e g



16.

(1)

-4

{6)

Grade-1{A) posts shatl be Oiled -

{1 by oflicers who hoeld Grade-1(i3) posts and
vears” regular service in the Grade; and

4
| (7
i
E i
slave rendered hot less than one
i i

(i)  {ailing that. by officers who hold Grade- (kD posts and h*we rendered not
lessthan S vears’ regular service both in (Hade [§E3) and Grade-II taken

together: aud

(i) failing both, by offlicers who hold Grade-I1 i osts and have ';réndcred not less
1

than S vears” regular service in the Grade.

:

1

Grade-I(13) posts shall be filled by officers whét hold Grade-[i posts and have

- o r: "
rendered not less than 4 years® regular service in the Grade.

Grade-11 posts shall be filled by officers who
regular serviee i

rendered not less than 7 yvears’

=hold (}radc-lli posts and have
rf the Grade and have at least a

degree n an approprizie branch of engineering fmi h a recognized University or its

equivalent academic qualification.

Grade-Ti1 posts shall be filled in the manner as sppeified in subdrule (2) of rule-5
by olficers who held Grade-TV posts and have dindered not léss than 7 years’

reguibar service in the Grade.

u

Grade-1V posts shall be filled in the manner as spleified in sub-rule (2) of rule-5

by oflicery wha hold Grade-V(A) posts and have

regular service in the Grade: and

Grade-3'(A) posts shall be filled in the manner as

tendered not less than 3 years’

pecified in suia-rule (2) of rule-

5 by oflicers who are Diploma-holder engineers;jholding Gradé-V(B) posts and
have rendered not less than 4 years™ regular servicd jn the Grade.

Procedure Tor selection

(1)

The Committee constituted under sub-rule (1) and i} Lb-rule—(?j, asithe case may be,
of rule-Lid shall consider from time to time, cases ﬁi C those officers who are eligible
under rule -15 for promotion to a higher (nadq and prepare a list of persons
reconunended taking into account the actual pumier of \’dCclI‘lLl§35 at the time of
selection and those likely to oceur during, a year. ]:Jm selection for inclusion in the

list shall be based on merit and suitability in all
Service with due regard to seniority;

i espects for dgpomtmeﬂt to the
{ |
t 1
|

:
1 i |
el L




17.

18. Ap[ieintmanl' to th
|

[19.

2):

-

(L)

Apppintment to 1l

o in

.

|
I

Can

M

A

i 4

J
b

|

v

Prdyided that where a person is considered for such appointment Lo
higher grajle from a lower grade, all persons sgnior to him in the lower icede.
grade, sh ,lii also be considered irrespective of whether or not they  fulfili th.

requiremet

provided ifjrule-15.

L of the minimum period of regular service in the lower grade a,

n

. [. y .
The named®of persons included in the list shall be arranged i the order of mierit a4

be forward $

Consultation with J;!

The list

Governme,
with the ¢
desires that

If the Con
from the (3
proposed. &

The list s

repared under sub-rule(2)ol rule-16

3

1l finally be approved by the Government alter’taking into account 1.

¢d to the government.

he Commissions

shall be forwarded by ti.
t to the Commission along with the relevant records, where consultatio |
ommission is necessary or where the Chairman of the Commissi @i
fa reference be made to the Commission.

3

jmission considers it necessary to make any change in the list receiy

yvernment, the Commission ghall inforny the Government of the chang, :

&

a

changes, if,
The list k.
prepared f¢-

o A T

any, proposed by the Commission.

us finally approved shall ordinarily be in loree until & fresh list .
I the purpose in accordance with these rules.

: Service,

t Service shall be made in the order of merit as shown in the list referr .

sub-rule (3) ¢ rule 17.}*
|
! PART-V]
[EFAGIBILITY FOR DIRECT RECRUITMERT|*

didates for dirf:

Common eli}ibility conditions
o il
)

ct recruitment to the Service must (ulfill the following conditions ;-

g M ; e .
For directiiecruitment to any Grade of the Service a candidate -

Note :- * &

::-Zéﬁstitu%ed h\ the TS (3rd Amendmeny) Rules, 26017

—{9.




i

() must be 4 citizen of india; and i
(il must not be less than 18 and more than 37
i

Provided that the Scheduled Castes, S
Handicapped category of candidates and the G

‘i

upper age relaxation of § (five) vears: E&

Provided further that the Gmunment'
Scheduled Tribes and Physically Handicapped ca1~
relaxation of 5 years over and ahove the upp«
admissible to themn  as Schediled Castes, %f
Handicapped. 4

2) Educational qualification .

ars of age;
i
"

heduled Tribr.;%s and Physically
vernment servants shall get an

servants of Scheduled Castes,
rgory shall not get the upper age
r age Delaxqi{ion of 5 years’
heduled Trihtfcs._ and Pliysically

(a) For direel recruitment te Grade-1V ‘mi§ Grade- V(A) of the Service a

canildate must have at least a Deglf::}
chgineering from a recognized Univer.
qualification.

(b) For direct recruitment to Grade-V(B) of ¢

. a Diploma in an approprate branch 'df

. academic qualification from a recognized

PART-VII ]
[APPOINTMENT, PROBATION, TRAINING ANI

[20.  Appeintment :

All appointiments to the Servi ¢ shall be made to the Grad

. 1
included in the Service.
i
2. Disqualification; I
(a) No person who has more than one spouse h\’mguf]

in an appropriatc branch of
ty or its equivalent academic

1¢ service a cgndidate must have
engineering {or its equivalent
stitution. | *

|
I

CONFIRMATION]

I
I
3

{and not against any specific post

marries in any case in which such marriage is midi

~ Note = %u_bslllult.d bv the TES {"" Amendmentﬁ{ule% 2007

I

pr who, baving a spouse living,
by reason oi‘i{s

o } T




(b)

©

22,

i
i
H
{

{4,

taking plag during the tife time of such spouse, shall be ehigible for appointment . -

the service

No womar

and

!
H
E
H
4
{

ot

iwhose marriage is void by reason of the hushand having a wife living

the time ofisuch marriage or who has married 4 person who has a wile living at 1y
time of’ su(t.) marriage, shall be eligible for appointment 1o the service,

grounds fo

No officer

i
Prdvided that the State Government may, il satisled that tere are s

‘ e g
180 ordering, exempt any person from the operation of this ruie.
i

13 -
4

who has not passed a departmental examination prescribed by the

- -1 FI - . e - '
Governmeryt shall be eligible for selection to a higher gracde of the service.

Special provision

Appnlintmcnt 10 ev
olherlwise_shall be g

the Sgheduled casig?

23.  Perfod of Probati

(1) |

2)

3)

h

Every pergdn appointed to Grade-[V,

rule-5( 1)
probation i

The State
probation i

The Govery

a probatior ir from gervice without assigning any reason terefor,

A person o

1
for Scheduled Castes and Sebieduled Tribes

Ty Grade of the Service made by direct recruitment or by

- arr,

_ selection o
Ibject to the laws in foree in the State regarding special representation
i and Scheduled Tribes in the Services under the State.

i
:én:- ’
: under role-3(1 Ka),  to Grade-V(A} nad,:
{oand to Grade-V(B) of the service under rute-5(1)(¢) shall be e
;r a period of two years.

ES

1

{fovernment may in the case of any person extend  the period '
iz’_ consultation with the Commission.
Jén’icnt may, in consultation with the Commission, diseharge, at any tim. !

i probation whaq holds a lien on any permanent post under the Cented -

: & ¢ I = 3 : X :
State Govédament may, i’ he so desires during the peried of probation, has 16

option to |
nolice as 13

i

!
¢ reverted to his parent Department of Government after giving suct. ;
iy be prescribed by the Government, i

TV T T A

e A




24.

25.

26.

27

28,

29.

A member of the Service may, on dt.puldil(m be trans
T deputation to any post outside the service under the
company or organizalion,

‘Fraining and Departmental Examination:

-

{1 Lvery person appointed to the service under Rult
probation, such examination and complete succt
preseribed, “F
¥ 1

(2) Every person appoinied 1o the service under ml

Lxumination as the Government may, from time tx"

Confirmation in Service: it

A person appointed 1o the service under rule - 5 may hs
basis ol general assessment of his performance du:rmﬂ'
performancy in lhc training and the t,\'mnmtmn‘; as plot

PARE-V1L
[MISCELLANEQUS] *

e e

Pesting of members of the Service

Fvery member of tllL service shall, unless he is appo!
otherwise not available for holding a duty post owing,
posted apainst a duly post under the Government, I

Deputation

Private practice ?

No member of the service shall undertake private prac

manner without previous permission of the competent actljority.

Seniority - g 2

The State Goverament shall prepate a list of

|

sf’i red to any
i
f

; (1n)

{S shall pass, (!Immg the period of

}n[u]]) such ttaining as may be
4] : ]

-5 shall pass such Departmental
lime, prescribe,

S
J_L |

confirmed in;the service on the

he period of brobation and his
ided in rule-24.1 *

et D)

nted  to an ex-cadre post, or is

ido the exigencies of service, be
n

I

; :

2 i

p(i)st or be allowed

_ itral or Statc Government, any

sce of any kmld n any form or

¢ mbers of the ae;vice arranged in

order of seniority as deicrmined i the manner specified b:I(m ) |
. Note - Substituted by the TES (37, Amendmenty R]Ll:.s 2007, |
if[ .
:
|
¥ R |




%
? i
; o
i b
;
: 4 E *
; 5
5 |
»l -
|
il
: g (.
: il
() Semority r&tfeiﬁcu}. in each grade of the service shall be determined separately,

(i);  Seniority @f Degree-holder engineers and Diploma-holder engineers shall b,
determine{,_;qa,pqraldy and not clubbed together;

|
(iiiY  In the case'pf persons appdinted on the results of a competitive examination, un. .
rule-5(1) dﬁ by selection under rule- -5(2} seniority in the service shall be determin.- |

by the ordt,! in which appointments are made 1o the Service;

1
Provided thiat-
'|

i (&) Per’;om recruited on the results of a competitive examination in any v

Lo shi; ll be ranked inter se in the order of merit in \which they are placed at e
colfipetitive examination on the result of which they are recruited, the.

- rectuited on the basis of an earlier examination being ranked segior 10 thun
1‘LL1'1[!lLd on the basis of later examination.

1s
,.

—

(b) Th } relative seniority inter se of persons recruited by selection shafl 1
detsmiined on the basis of the order in which their names are arranged it
Iisl ; prepared under rule-16.

i

(iv} The rela |

o

|

ive senfority of direct recruits and of promotees  shall be determine .

P ﬂccorme to the rotation of vacancies filled in a recruitment year between 1y
direct rejiuits and the promotees which shall be based on the quotas of vacane «

resuved.__{‘or direct recruitment and promotion under rule-5.] *

[30. Pay aﬁnd Allowanceg : »
(1) E The scales ot ay aitached to various grades of the service shall be as follows :-
E (i) Gr zdc =AY - Rs. 14,1507 - 20,000/-
; (i) Gride-l(B) - Rs. 14,150/ 20,000/~
Gi) G fjde.n 9 Rs. 12,000/ 18.400/-
: (iv) (]r'ljdt:-III - Rs. 11,000 18,000/-

T [ s

Note:- Sulbstituted bv the 1 ll,S{ . Amcndmmi) Rulns,fl]()?’

|
\




(2)

)

(v) Grade-1V :- j

{a) Jor dircct recruits = Rs."1
at the entry stage

i

e S

{1 For promotees at the - Rs. 1§000/- 15,100/-
enfry stage
(vi) Grade-V(AY -
{2y For Degree-holder direct - Rs. H150/- 13,000/-
Recruits at the entry stage ; 3
(b For Diploma-holder promotees - Rs. 1450/~ 13,000/}

30
i

000/-15,100/-

(¢) For Degree-holders. afier § years - Rs. ‘if0,000:‘— 15,100/-
ol service (under the Carcer i !
Advancement Scheme) Ir'!
¢
(vii)  Grade-V(B) :- Ia‘
I
{a) Yor dicect recruits - Rs. é;OOUl—lOSOO/-
at the entry stage ¥
|
{h) After 8 years of service - Rs- 7’{]45&‘- 13,000/-
(under the Career by
Advancement Schieme) ;%
Provided that the Government may  from t{l%ne to time reVise the scales of
pay.
i

& i
. . |
Dearness and other allowances shall be paid to peisons holding duty posts at such
rates as may be determined by the Government fronttime to time. |

H
When a member of the Service gets, under the Carg:
other Scheme, the benefit of a higher scale of pay,

r Advanceme&t Scheme or any
which is equal to the pay and

allowances of a higher Grade of the Service, the ipember of the: Service shall be
entitled to the pay and allowances at the higher ratj but he shall pot be entitled to
the rark and status of that higher Grade or the dut} posts included in that higher

grade.

i-'
i
§f

. i

.
T e RN et

;
i
!_
i

By




31.

34.

35,

®

- (14

Transitional zrray gement

! 'I"ransitiona
wherever found in

(1) [)egre_tfihulders found in excess in Grade

s"\l‘ldllgu'flt,lll for adjustment of” exisiing members of the serviee
xeess, shall be considercd in the following munner -

a
4]

& g

il any, shall imniediately be

adjusted apginst both the direct recruitment and pr()mulmn posts Tor Degree holders,

| These shalj
| vacancies.

" (2) Diplon
i adjusted ag
Grade IV [
P availability}

‘ (3) Depree}

be adj usted finally as per amended rules hereby on availability of futur:

i!

T

a-holders, found in excess in Grade 1V, if any, shall mnmdulcl\ by
inst the vacancies of direet recruitment posts Tor Deprec holders i
The same shall be adjusted finally as per amended rules hereby o
)t future vacancies.

.I

Holders found in excess, in Grade V(A it uny, shall immediately b -

. adjusted agidinst the vacancies in Grade V(AY for Diploma holders and shall b

adjusted fin

he adjusted;

I wacancies.

Any |occupied posi

provisions of these

to be held by thej

amchments as if 1l

Power to miake reg

L. "
The CGovernment

matlé;rs for which [t

fhese rules.

Residuary mattery

in regard 10 mauei

issued thereunder
rules, regulations

connéction with tlm

|
Inierpretation:

If any question arig:
the Government.] *|

Elly as per amended rules hereby on availability of future vacancics.

() D1plorr1«holdcln found in excess, in Grade ~V(A} ., il an v, shall tmmediatel.

against the vacancies in Grade V(B for Diploma holders and the sam.-

| shall be adg ]!.IStLd finally as per amended rules hereby on availability ol futur:

&

> not possible o be adjusted in this gerviee in accordance with the
fules as per transitional arrangement provided in rule- 31 may continu.
officer(s) who arc holding such pusts belfore introduction of thes
ese amendments had not come into foree.

Hilations:

Hy make regulations not inconsistent with these rules o provide for a:
ovision is necessary or expedient for the purpose of giving effect ()
L ’

i

. -_......GQ i
"'F'-"v.l')— “EE
-

not specilically covered by these rules or by regulations or order:
¢t by special orders, the members of the service shall be governed by th -
hd orders applicable to the officers of the same status serving i
affairs of the State Government.

‘l

LR

=y

s as to the interpretation of these rules, the same shall be decided b,

= I

. -:h:.;:'...m. 41

T

ite - Substituted Dy the TS 3 Awendment) Rules, 2007

i WJQ -




[36.

PART-IX
IRELAXATION] *

Power 1o Relax :

Where the Government is of the opinion that it is necessary
by order, for reasons to be recorded in writing and in cons
relax any of the provisions of these rules witkrespect to any
posts.] *

AT o T e

i

(15)

Nole :- Substituted by the TES (3'Y Amendme

I e e i

2

Ty

£y

t) Rules, 2007

Contd,

to pape -16

CHTIOR PR 0

. i ;
brexpedient sp to do, it may,
itation with the Commission,
lass or categoty of persons or



SL No.

ol o

* TRIPU

S i

ESCHEDULE °
(See Rule-4)

Name of the duty posis

Chiief Engineer (Civil), Roads & Buildings
ief Engineer (Civil), Water Resources

ef Engineer (Civil), Public Health Engincering
al

ive Reserve () 30%
(ol
ree [older

iA ENGINEERING SERVICE GRADE-1(1)

E-sl.r.N(].
1
1.

2

IS1. No.

4

Name of the posts

itional Chicf Engineer & Sole Avbitrator

Ley

¥il), Roads and Buildings.

¢ Reserve (i 30%

Tofa}

Def

ree holder

IRIPURA ENGINEERING SERVICE GRADE-11

il

Toiti
Dediee Holder

Name of the duty posts

d Buildings/ Water resources/ Public Iealth
ineering)

Supjerintending Engineer, Planning Circle (Roads
i :
Suqcrimending Engineer, Working Circle, (IRRouds

Buildings/ Water resources/ Public Healih
neering).

erintending Engineer, Monitoring Cell (Roads
Buildings)

¢ Reserve (@ 30%

o

E&JPURA ENGINEERING SERVICE GRADE-I(A)
i

Strength

i
i
i
3
|
<}
4

1

1

e

el

Strength
3

5
21
21

(16)

%
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TRIPURA ENGINEERING SERVICE {; RADE-111
. !
., ;-,
AL Mo. Name of the duty posis [ Strengih
Civil Enginccring Branch
1. Iaecutive Fngineer (Planning) in Circle (‘)!:]ﬁis:cs . 122
) |
Z. foxecutive ngineer in Division Offices | 41
3. Fngineering Officer to the Chicf Enginecr r¢ | 5
Deputy Seeretary (Civily :
4 Fxecutive Engineer (Research, Developmerit, |
Quality and Promaotion Cell) i1
Total L | 69
Leave Reserve @ 30% X 21
Toial | 90
Degree-holder | 163
Diploma-holder i .27
Mechanical Engineering Branch :
1. Ioxecutive Engineer (Mechanical Division) i 'g 1
Lxecutive Engineer (Rig Division) : !
Total t P2
Leave Reserve fa) 30% { 1
Total L 13
fregree-holder i )
Diploma-holder L o1
- .
Electrical Enginecring Branch i‘f :
I. Kaeeufive Kngineer (Internal Electrificatiof
Divisien) i | 2
2 Kleetrical Inspector ;: 1
Total ';" i B
Leave Reserve ra 30% o ;A
Total i ;4
Degree holder : : 3
Diploma holder . . 1
Total Grade - I i’ 0 97
I 5
L f
A il
|
|
g ¥
:
i
L




S1. No.

b =

I

TRIPURA ENGINEERING SERVIC T GRADE-VY

sy

EETE

Namie of the duty post
Civil Engineering Branch

Assistant Kngineer in Sub-Divisions
Technical Assistant to Superintending
Engineer : 8
Assistant Engineer , Soil Testing
Laboratery

Estate Officer

- Assistant Engineer (Planning) in the office

of the Chief Engineer (Roads & Buildings)
Assistant Engineer (Planning) in Circle
Offices

Assistant angineer {(Planning) in Division
Otifices, v

Total

Leave Reserve (@ 30%

Total

Degree-holder (promotion)

Degree holder (direcr)

Biploma holder

Mechanieal Fogincering Branch

Assistant Engincer in Sub-Divisions
Assistant Engineer (Planning) in Circle
Offices

Assistant Engineer (Planning in Division
Offices)

Total

Leave Reserve (@ 30%

. Total

Degree holder (promotion)
Degree holder (divect)
Diplema-holder( promeotion)

r‘"lg--'.

Strengih

114
9

1

-

84

137
349
165
454
182
90
181

16

10

(18)



e iy

492

e o AT 'ﬁ\,-l-:‘ L AN

Strengih

(i

216
7

74

: ;
|
1
!
}
¥lectrical Engineering Branch
1. Assistant Engineers in Sub-Divisions |
2. Assistant Engincer (Planning) in Circl}
; Office :
: 3. Assistant Engineer Planning in Divisi¢h
: Oftice ° !
Total §
[.eave Reserve i@ 30% :
Total :
Degree holder (promotion)
Degree Holder(direct)
Diploma holder( promotion) i
Total Grade-TV !
TRIPURA ENGINEERING SERVICE GRADE-V(A) |
3 :
SI. Mo, Name of the duty post i
Civil Engineering Branch ;
i
1. Junior Engineer in Sub-Divisions (Resds
& Buildings) ?
2. Junjor Engineer in Sub-Divisions (Wiéter
Resources) A
3 Junior Engineer in Sub-Divisions (Pui:hic
Lcalth Engineering) i
4. Junior Engineer in Circle Offices z
e Junior Engineer in Division Offices 1}
6. Junior Engineer in Estate Office
7. Junior Enginecr in Soil Testing i
L.aboratory 2 !I
Total 1
Leave Reserve (@) 30%
Total
Degree holder (direct) i
Diploma holder (promotion)
i
H

0%~ "

N .
P e A

(19)
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"Leave

s

E_‘___ o
Z,
-

E Mechanical Engineering Branch
:
i

Junior
Bml(}l

Junioyr in;,meer in Sub-Divisions (Public Health
Engin srmg) -

JuniorjEngincer in Clircle Offices

Junior {i‘lngmeer in Division Offices

Total

*ﬁng,ineer in Sub-Divisions (Roads &

ieserve @ 30%
Total #

Degrecihiolder (direet)
Dlplmrﬁ -holder (promotion)

i1 " : g ;
Lj Eleetrical Engineering Branch
11

Junior
Junior
Junior
Junior
Total

ingineer in Sub-Divisions (R&RB)
3ijngme1.r in Cirele Offices
Cngineer in Division Offices
géf‘lectrical Inspector

" Leave i,ﬂeserve @ 30%

Total i
Degreejholder (direct)
Diplnm;ﬁ -holder (promotion)
Total (frade —V(A)

34
24
10

641

]E PURA ENGINEERING SERVICE GRADE-V (B)

Civil Eagineering Branch
Name of the duty posi

jor Engineer in Sub-Divisions (Roads &
Bylildings)

J _"m)r Engineer in Sub-Divisions (Water
\seurces)

jior anmecr in Sub-Divisions (Public

e

ior Engincer in C ircle Gffices

ior Engineer in Division Offices

J pmr Engineer in Estate Office

Jdaior Engincer in Soil Testing Laboratory

ihve Reserve (@ 30%

29

Strengih

67

36

30

18
35
1
i
188
56
244
244

(20)



i
i
’ i :
& :
L
i . L@
Blechanical Engineering Branch,
2 |
A Junior Engineer in Sub-Divisions (R&B) : 6 |
2 dunior Kngineer in Sub-Divisions (PHE) E 6
% Junior Engineer in Circle Qffices i 0 ['
4. Junior Engineer in Division Offices : i
Total | 13
Leave Reserve (@ 30% ° [‘ 4 {
Total i 17
Diploma holder by 17
! Electrical Engincering Branéii}}} * 1
1. Junior Engincer in Sub-Divisions (PWID)! 8
2 Junior Engincer in Circle Offices : L
3 Junior Engineer in Division Offices 2
4, Junior Electrical Inspector ! 1
Total ii o
Leave Reserve (@ 30% . é 3
" Total i 14
Diploma holder 5 14 -
Total Grade - V(1) g 275
GRAND TOTAL OF ALL GRADES :- || 1532]* |
| (NK. Sinha)
E Secretary to the
frovernment of Tripura
. P%i blic Works Department
B
o % Note :- Substituicd by the TES (3" Amendment] Rules, 2007 |
Faginecring Service Rules'Pz, 37 55
; !
:
;. ;
% !
25 -
- :
¢ :
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PUEBLISHED IN THE

EXTRAORDINARY {SSUE OF TRIPURA G&ZETTE

GOVERNMENT OF TRIPURA
GENERAL ADMINISTRATION (P&T) DEPARTMENT

No.F20 (4)-GA (P&T)/ 65 Dated, Agartala, the 7* August, 2007

NOTIFICATION

In exercises of the powers conferred by article 309 of the constitution of India and all
other powers enabling him in this behalf, the Governor, Tripura is pleased to make the
followings rules further to amendment the Tripura Engineering Service Rules, 1987, namely

B 1.  Short title & Commencement

(1) These Rules may be called the “Tripura Engineering Service (4% amendment),
Rules, 2607”7

| S (2). They shall come into force on and from the date of their publication in the official

gazettee.

2.  Amendment of Sub- Rule 1 of Rule 4 of Principal Rules.

For Sub-Rule (1) of Rule 4 the following shall be substituted, namely-

= e e

In the Sub —Rule (1) of Rule 4 the word “first scheduled “shall be inserted in
place of “schedule” after the word “ specified in the “ and before the word “to these rules”

mentioned at line-2 of Sub- Rules (1).




B L ]

3. Amendment of Rule 7 of Principal Rules

For Rule 7 of the principal Rules, the following shall be substituted, namely-

7. Competitive Examination

A Competitive Examination for direct recruitment to the service shall be held at !
such intervals in the manner laid down in the Second Schedule to these rules to be conducted o
by the conunission from time to time. The dates on which and the place at which the
examination shali be held shall be fixed by the commission.

4. Amendment of Rule 33 of the Principal Rules

Rule 33 of the principal Rules shall be deleted.

M. L. Das
“Under Sceretary to the
Government of Tripura




e ey
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(1) As provided in Part —I¥ of the Rules, selection of candidates for direct
recruitment to the service shall be made by the Cornmission on the basis of a
~ competitive examination to be conducted by it. '

(2) Every year, ordinarily by April, the Public Works Department of the
Government will send to the Commission a requisition for selection of candidates
to fill vacancies against the direct recruitment quota of Grade - IV, Grade - V
(A} or Grade -V(B) of the Tripura Engineering Service. Having regard to the
number of vacancies mentioned in the requisition, the Commission shail conduct
a competitive examination for direct recruitment to of the service in the manner
as provided in Part-IV of these regulations. The Commission will camplete the
process of selection of the candidates through the examination ordinarily within
a period of 6 months and recommend to the Government a list of selected
candidates.

(3) Before holding the examination, the Commission shall issue an
advertisement notifying, inter alia, the vacancies with the break up of the posts
earmarked for the unreserved and reserved category of candidates and inviting
applications from the cendidates willing to appear in the examination. The
advertisement shall also indicate that the number of vacancies so notified may
increase or decrease according to necessity.

(4} In case a communication is received by the Commission Frém the
employer of a candidate withholding permission to appear at the examination, his
application shall be rejected/ candidature shall ‘be cancelled by the Commission; '

- Provided that a candidate who gets appointment to any post after
submission of his application for admission to the examination rmust furnish
farthwith evidence to show that his employer has no objection to his being selected
for a past on the results of the examination.

2. Number of Chances shall allowed to a candidate

1) No candidate who does not belong to Scheduled Castes or Scheduled
Tribes shall be permitted to compete more than 3 times in the examination.

2} A candidate shall be deemed to have competed in the examination, if he has
actually appeared in any of the subjects/papers.




3. Admission Certificate

1) A candidate who has paid application fees as prescribed' and fulfilied the
terms of advertisement will receive an Admit Card and a time table for the

examination. The admission will be deemed to be provisionatl subject to

determination of his eligibility in all respects;

2)  No candidate shall be admitted to the examination unless he holds an Admit

Card. If at any stage after issue of the Admit Card, a candidate is found to be

ineligible for admission in terms of the regulations of the exarnination; his
candidature shall be cancelled without further reference to him.

. 4.' Cbn_*_sequences of violation of ruies, regulatwns, ms_tructibns etc.

A candidate wh{} v:olates the rules, regulatmns and mstructxons issued by the

Commzssmn Supervisor or Invigilator on duty in the Examination Hall, be liable to,
expulsion from- the: Examination Hall and/or other penalties as provided in-

regulation 13.

5. Matters for which no specific provision has been made In the regulations shali be
- decided by the Commission.

PART-! :

Mature and syllabus of the examinatwn

8. The exammatuon shall have the foilowmg twu parts, namely -

(i) awrltten part carrying 500 marks and

(i) an interview —cum- persona‘hty test carrysng 50 marks B
7.  Written part of the axaminatian'

r_(i) The written part of the sxalnaise shal consist of the ﬁ:sllowmg
: 3(three) compuisory subjects/papers -




. Duration of
Subject/paper Fuli the -
marks examination
i) General Studies - 100 1 hour

M_Q_f the following papers

a) Civil Engineering paper -1 : -
b) Civil Engineering paper—II 200 each 2 hours -
¢) Mechanical Engineering paper -1 | papér :
4) Mechanical Engineering paper -II
&, Electrical Engineering paper ~I
f) Electrical Engineering Faper -11

#

respectively to these regulations.

(2} As shown in the above table General Studies Is. compulsory for candidates
of all Grades i.e. Grade-:v, Grade-V(A) and Grade-V(B8) of the Service. Civil
Engineering papers are compulsory for candidates who apply for posts in civif
Engineering Branch, Mechanical Engineering papers are compulsory for candidates
who apply for posts in Mechanical Engineering Branch and Electrical Engineering
papers are compulsory for candidates who apply for posts in Electrical Engineering
Branch.

(3):-Detailed syliabus and group-wise break up of marks for each of 'tfte
above-mentioned subjects/papers for Grade-1V, Grade-V{A) and Grade-V(B) have
been given in Schedule-I, Schedule-1I, Schedule-XXI and Sc_:hedule-w

(4) Qualifying marks for unreserved category shall be minimum40% in each
subject and that of reserve category shall be minimum 30% each subject.

(5} In exception circumstances categories the Commisslon, at its discretion,
shall fix the minimum qualifying marks for @ paper and the minimum gualifying
aggregate marks for all the papers otherwise; -

- Provided that in case a candidate fails to secure the qualifyihg marks, so
fixed In any paper compulsory or optional, marks in that paper shall not be
considered for calculating the aggregate,

(6) Questions in all the papers shall be answered only in English and in no
other language. . - . '




(1) The Cofmission shall conduct an Interview-cum-personality test of those
didates who have obtained qualifying marks in the written part  of the
mination. The pattern of the Interview-cum-personality test shall be decided by
Commissio.. in accordance with the r’équgrement'of the service and the post for

ch the axamination Is conducted,

(2) The personality test shall be to assess the personal qualities of a
didate e.g., his intellectual ability, social traits, interest in current affairs, criticat
ver of judgment, vartety and depth- of interest, ability for leadership, moral
grity ete. T

(3) In no case shall a candidate be called for_perso'nality test unless.he
)ears in all the papers of the examination.:

inal Selection and validity of the Select List

 Final selection shall be made in. order of merit on the basis of the marks
ained by a candidate in aggregate .in-the written examination and the marks
ained by him in the personality test. If a candidate remains absent in the
-sonality test, his candidature shall not be considered for final selection,

| The Select List recommended by the Commission shail remain valid for a period
& months from the date of recommendation and in ne case for more than a
fiod of one year, if so extended by the Government. in. consuitation with the

mmission. .




SCHEDULE -1

GENERAL STUDIES (COMPULSORY FOR ALL GRAD BRANCHES)

TOTAL MARKS - 100
Duration of examination — 1 hour
The break up of marks on varions topics will be as fellows:-

B Topic Marks
i) Comprehrmﬁou of a given passage , 20
11} Usage {(corrections) 16
iii} Vocabulary (synonyms & antonyms, idioms & phrases 10
iv) General knowledge - ;
(Questions will include knowledge of Indian and geography 20

of such a nature which the candidates should be able to answer

without any speci.él sthdy. Questions on Tr]pura,. its historian

topography will also be included.)

v} Current Affairs

{The questions will include knowledge of Indian {:urrent evenis 20
and of such matters of every de observation and experience in

their scicntific aspects as may be expected of an educated person -

who has nol made a special study of any scientific subject.)

vi) Mental Ability. 20

ENGINEERINGS SUBJECT PAPER —1 & Il (OPTIONAL FOR ALL GRADES /
BRANCHES)

TOTAL MARKS - 200(each paper)
- Duyration of examination — 2 hour
‘T'he break up ol marks will be as follows

Topie -~~~ Marks

i) 20 qucstiohs of 6 markscach | 120
if) 40 questions of 2 marks each 80




- SYLLABUS FORGRADEIV . . - .0
CIVIL ENGINEERING o !
PAPER-I
TOTAL MaARKS — 200
Dummun OF ExAMINAnON 2 Houns '

© 1. BUILDING MATERIALS

" Timber : Different types and species of structural timber, density-moisture
relationship, strength in different directions, defects, influence of defects on .
permissible stress, preservation, dry and wet rots, cedal provisions far design,

Plywuod. o 6

Brickm: Types, Indian Standard classification, abserption,  saturation factor,,
strength in masonry, influence of mortar strength on mesenry strcngth h

Cement: Compounds of, different types, - setiing tlmes, gtrerigth.

- Coment Mortar: Ingredients, proportions, water demand,’ mdrtsrs‘for"plaﬂeﬁng
and . ; . masonry.
Concretes Importance of WfC Rat:o, Strength, mgrechents mcluding admlxtures,
workability,testing for strength, elasticity, non-destructive testing, mix' design
methods, : L TN

2. DOUIR MESHEMGS

Elastic constants, stress, plane stress, Mohr's circle of stress, atrams planc
strain, Mohr’s circle of strain, combined. stress; Elastic theories of failure; ‘Bimple
bending, shear; Torsion of c1rcular and rectangular sectu:ms and sunple members

3, DESIBH OF STEH STRUETURES

Principles of working stress method Des:gn of conm-ouons, glmple
members, Built-up sections and frames, Desxg,n of Industrial roofs. Principles of
ultimate load design. Design of simple members and frames, .

§. BESIGN OF DONERETE AMND MASONRY STATGTORES

Limit state design for hending, shear, axial compression and combined
forces. Codal provisions for slabs, beams, walls and footmgs. Working stress
method of design of R.C, members.

Principles of prestressed .concrete design, materials, methods of pre
stressing, losses, Design® of simple: members- and determinate structures.
Introductions to prestressing of indeterminate structures,

~ Design of brick masonry as per 1.8, Codes.

8. GOUUSTHULYION PRACTIDES, PLANIINA AYR

Concrating Equipment: Weight Batcher, Mixer, vibrator, batching plant,
concrete pump. Cranes, hoists, lifting equipment. '

Earthwork Equipment: Power shovel, hoe, dozer, clumper, trallcrs a.nd tr‘actn:r,
rollers, sheep foot rollers, pumps.

Coostruction, Planning and Mavagement: Bar chart, Imked bar chat-t work-
break down structures, Activity-on - arrow diagrams, Critical path, probabﬂlstlc
activity dura.tmns Event-pased networks,

L 2 | 8
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|

PERT netwerk: Time-cost study, crashing; Resource allocation.

PAPIER - I

ToTaL Mares - 200
e aTios af Esmnination - 2 Houys

1, (=) FLUIE HECHANICS, DPIR GRANNEL FIOW. PIFE FLNE.

Fluid Properties, Pressure, Thirust, Buoyancy; Flow Kinematics; Integration of
flow equations; Flow measurement; Relative motion; Moment of momentum;
Viscosity, Boundary layer and Control, Drag, Lift; dimensional Analysis, Modeling;
Cavitation; Flow oscillations; Momeatum and Energy principles in Opern channel
flow, Flow controls, Hydraulic jump, Flow sections and properties; Normal flow,
Gradually varied flow; Surges; Flow development and losses in pipe flows,
Measurements; Siphons; Surges and Water hammer; Delivery of Power Pipe
networks,

() HYBHAULIE REACHIKES ARG HYDROPOWIES:

Centrifugal pumps, types, performance Parameters, scaling, pumps In
parallel; Reciprocating pumps, air vessels, performance parameters; Hydraulic ram;
Hydraulic turbines, types, performance parameters, controls, choice; Power house,
classification and layout, storage, pondage, control of supply, :

2. {a} HYDRGLOGY :

Hydrological cycle, precipitation and related data anaiyses, PMP, unit and
synthetic hydrographs; Evaporation and tramspiration; Floeds and their
management, PMF; Streamns and their gauging; River morphslogy; Routing af
floods; Capacity of Reservoirs.

{b] WATER RESUUEETS EHGINER

Multipurpose uses of Water: Soil-Plant-Water relationships, irrigation
systems, water demand assessraent; Storages and their yvields, ground water yield
and well hydraulics; Water logging, drainage design; Irrigation revenue; Design of
rigid boundary canals, lining of canals; Sediment transport in canals; Non-
Overflow and overflow sections of gravity dams and their design, Energy dissipaters
and tail water rating; Design of head works, distribution works, falis, cross-
drainage works, outlets; River training.

3. EHVIRBNAENTAL FNGINEERING |
(a) WATER SHPPLY EUGINEERINS :

Sources of supply, yields, design of intakes and conductors; Estimation of
demand; Water quality standards; Contrel of Water-borne diseases; Primary and
sccondary treatment, detailing and maintenance of treatment units; Conveyance
and distribution systems of treated water, leakages and control: Rural water
supply; Institutional and industrial water supply. :

Urban rain water disposal; Systems of sewage collection and disposal;
Design of sewers and sewerage systems; pumping; Characteristics of sewage and

9
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its treatment, Disposal of products of sewage treatment, stream flow . Plumbing
Systems, Rural and semi-urban sanitation.

(c] SOLIE WASTE MAHAGEMENT:

Sources, dlassification, collection and disposal; Design and Management
of landfills - ;

4 (a) SHIL MECHANICS:

Properties of soils, classification and interrelationship; Compaction
behavior, methods of compaction and their choice; Permeability and seepage, flow
nets, Inverted filters; Compressibility and consolidation; Shearing Tesistance,
stresses and failure; soil testing in laboratory and in-situ; Stress path and
applications; Earth pressure theories, stress distribution in soil; soil exploration, .
samplers, load tests, penetration tests,

(b) FRUNDATION ENSINEERING:

; Types of foundations, Selection® criteria, bearing capacity, settlement,
laboratory and field tests; Types of piles and their design and layout, Foundations
on expansive soils, swelling and its prevention, foundation on swelling soils.

5. () SUBYEYIAG:

? Classification of surveys, scales, accuracy; Measurement of distances -
direct and indirect methods; coptical and electronic devices; Measurement of
directions, prismatic compass, lécal attraction; Theodolites - types; Measurement of
elevations - Spirit and trigonometric leveling; Relief representation; Contours;
Digital elevation modeling concept; Establishment of control by triangulations and
traversing - measurements and adjustment of observations, computation of
coordinates; Field astronomy, Concept of ‘global positioning system; Map
preparation by plane tabling and by photogrammetry; Remote sensing concepts,
map substitutes.

Planning of highway systems, alignment and geometric design, horizontal
and vertical curves, grade separation; Materials and construction methods for
different surfaces and maintenance: Principles of pavement design; Drainage.

Traffic surveys, Intersections, signaling: Mass transit systems,
accessibility, netwerking, T

MECHANICAL ENGINEERING
PAPER — 1

’ ToraL MARKS - 200
I © Buration of Exemination - 2 Bewrs
1. STRENGTRH OF MATERIALS: | e o g

Stresg and strain in two dimensions, Principal stresses and strains,
Mohr's construction, linear elastic materials, isotropy and anisotropy, stress-strain
relations, uniaxial loading, thermal stresses. Beams: Bending moment and shear
force diagram, bending stresses and deflection of beams. Shear stress distribution,

10



Torsion of shafts, helical springs. Cormmbined, stresses, thick-and thin-walled
preéssure vessels. Struts and columns. Strain tnergy concepts and theories of
failure, 5

" 2. ALY MECHANICS,

Properties and classification of fluids, Manometer, forces on immersed
sur}t‘ﬁ.cesf Center of pressure, Buoyancy, Elements of stability of floating bodies.
Kinematics and Dynamics. Irrotational and incompressible. Inviscid flow, Velocity

" potential, Pressure field and Forces on immersed bodies. Bernoulli’s equation, fully

developed flow through pipes, Pressure drop calculations, Measurement of flow rate
and Pressure drop. Integral approacl, Laminar and tubulent flowe, Separations.
Flow over weirs and notches. Open channel! flow, Hydraulic Jump. Dimensionless
numbers, Similitude and modelling. One-dimensionsai isentropic flow, Normal
shock wave, Flow through convergent - divergent ducts, Oblique shock-wave,

3. THEQRY OF MACHIKNES:

4.

1. THERMODYNAMICS:

Cams, Gears and gear trains, Flywheels, (Yfovernors. Balancing of rigid
rotors and fleld balancing. Balancing of single and multicylinder engines. Critical
speeds and whirling of shafts Automatic controls.

B {1}

Design of Joints: Cotters, keys, Splines, Welded joints, Threaded fasteners, joints
formed by interference fits, Design of friction drives: couplings and clutches, belt
and chain drives, power screws, E '

Design of Power transmission Systema: gears and gear drives shaft and axle,
wire ropes. ;

Degign of Bearings: hydrodynamics bearings and rolling element bearings,

Performance, Operation and control of hydraulic Pump, impulse and
reaction Turbines, Specific speed, Classification. Energy transfer, Coupling, Power
transmission, Steam generators, Fire-tube and water-tube hoilers. Flow of steam
through Nozzles and Diffusers, Wetness and condensation. Various types of steam
and gas Turbines. Partial admission. Reciprocating, Centrifugal and axial flow
Compresgsors, Multistage compression, role of Mach Number, Reheat, Regeneration,

Efficiency, Governance.
MECHANICAL ENGINEERING

PAPER —II
TOTAL MARKS 200
Duratign ¢f Euaraingtion ~ 2 laupe

Cycles and IC Engines, Basic concepts, Open and Clgsed systems.
Heat and work. Zeroth, First and Second Law, Application to non-Flow and Flow
processed. Entropy, Availability. Properties of ideal gases and vapours, Standard
vapour, Gas power end Refrigeration cycles. Two stage compressor. C-1 and S.I.
Engines, Pre-ignition, Detonation and Diesel-knock, Fuel injection and
Carburetion, Supercharging, Turbo-prop and Rocket engines, Engine Cooling,
Emission 8 Control. Measurement of Calorific values. Conventional and Nuclear
fuels, Elements of Nuclear power production,

1



Modes of heat transfer. One dimensional steady and unsteady
conduction. Composite slab and Equivalent Resistance. Heat dissipation from
extended surfaces, Heat exchangers, Overall heat transfer coefficient, Empirical
correlations for heat transfer in laminar and turbulent flows and for free and forced
Convection, Thermal boundary layer over a flat plate. fundamentals of diffusive
ahd connective mass transfer, Black body zand basic concepls in Radiation,
« Enclosure theory, Shape factor.. Heai pump and Refrigeration cycles and systems,
Refrigerants, Condensers, Evaporates and Expansion devices, Psychrometry,
Charts and application to air conditioning, Sensible heating and cooling, Effective

temperature, comfort indices, Load calculations, Solar refrigeration, controls, Duct
design.

3. EEETEERI S MATIRARLS:

Basic concepts on structure of solids. Crystalline materials. Detects in
crystalline materials. Alloys and binary phase diagrams. Structure and properties
of common engineering materials, Heat treatment of steels, Plastics, Ceramics and
composite thaterials, Common applications of various materials, |

Production Plamnihg and Control: Forecasting - Maving average, exponential
smoothing, Operations, scheduling; assembly line balancing, Product development,
Break-even analysis, Capacity planning, PERT and CPM.\ : -

Contzol Operantioma: Inventory control ARG analysis, EOQ model, Materials
requirement planaing. Job design, Job standards, Worl measurement, Quality
Management - Quality analysis and control. .

Operations Resesrch: Linear Programming - Graphical and Simplex methods,
Transpeortation and assignment models.

Value Englnescing: Value analysis for cost/value.

BELECTRICAL ENGINERRIMG
PAPER v i
TOTAL MARKS — 200
Trraties of Enareination - 2 Hewmrs

1. BATIENRY:

) Electric and magnetic ficlds. Gauss’s Law and Amperes Law. Fields in
diclectrics, conductors and magnetic maierials. Time varving fields. Plane-Wave
propagating in diclectric and conducting media. Transmission lines.

2. CLRCYRIGHL FATERNLS,

Conductors, Semi-conductors and Insulators. Super- onductivity,
Insulators for electrical and electronic applications, Magnetic materials. Ferro and
ferri magnetism, Ceramics, Froperties and applications. Hall effect and its
applications. Special semi conductors, s :
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Circuits elements, Kirchof’s Laws. Mesh and nodal analysis. Network
Theorems and applications. Natural response and forced response. Transient
response and steady state response for arbitrary inputs. Properties of networks in
terms of poles and zeros. Transfer function. Resonant circuits. Threephase cirouits.
Two-port networks. Elements of two-element network synthesis,

Units and Standards. Measurement of current, Voitage, power, Power-
factor and energy. Indicating instruments. Measurement of resistance, inductance,
Capacitance and frequency. Bridge wmeasurements. Electronic measuring
instruments. Digital Voltmeter and frequency counter. Transducers and their
applications to the measurement of non-electrical quantities like temperature,
pressure, flow-rate displacement, acceleration, noise level ete. Data acquisition
systems. A/D and D/A converters,

5, CONTRGL SYSYENS.

Block diagrams and signail flow graphs and their reduction. Errors for
different type of inputs and stability criteria for feedback systems. Stability analysis
using Routh-Hurwitz array, Nyquist plot and Bode plot. Root locus and Nicols chart
and the estimation of gain and phase margin. Basic concepts of cornpensator
design. State variable matrix and its use in system modelling and design. Sampled
data system and performance of such a system with the sarmples in the error
channel. Stability of sampled data system. Elements of non-linear control analysis.
Control system components, electromechanicai, hydraulic, pneumatic components,

ELECTRICAL ENGINEERIMG
PAPER «— i

p TOTAL MARRS -~ 200
Burgtion of Brsisinaticn ~ 2 Hours

1. EMERTRIGRY RARGUIEES KRN PORET

: Magnetic Circuits, Construction and testing. Equivalent circuits.
Losses and efficiency. Regulation, Auto-transformer, 3-phase transformer, Parallel
operation. ,

Basic concepts in rotating machines, EMF, torque, basic machine
types. Construction and operation, leakage losses and efficiency.

B.C. Machines. Construction, Excitation methods. Circuit models. -~
Armature reaction and commutation. Generators and motors. Starting and speed
control Testing, Losses and efficiency.

' Synchronous Machines, Construction. Circuit model. Operating
characteristics.Synchronous reactance. Elficienncy. Voltage regulation. Salient-pole
machine, Parallel operation. Hunting. Short circuit transients.

. Induction Machines. Construction. Principle of aperation. Rotating
ficlds. Characteristics and performance analysis, Determination of circuit model,
Circle diagram. Starting and speed control, Fractional KW motors. Single-phase
synchronous and induction motors.

2. PRTNER BUSTEMS

Types of Power Siations, Hydro, Thermal and Muciear Stations.
Pumped storage plants, Economics and operating factors. Power transmission

H
i
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lines, Modeling and performance characteristics, Voltage contrel. Load flow studies.
Optimal power system operation. Load frequency control. Symmetrical
. Components. Per Unit representation. Fault analysis. Transient and steady-state
- stability of power systems. Equal area criterion. Power system Transients, Power
system Protection Circuit brealeers. Relays. HVDC transmission.

3. RENIDG AYR DIGITAL FIECTRONIGS AHD BIHCYITS

Semiconductor device physics, PN junctions and transistors, circuit
models and parameters, FET, Zener, tunnel, Schottky, photo diodes and their
applications, rectifier circuits, voltage regulators and multipliers, switching
behavior of dindes end transistors. Small signal amplifiers; biasing circuits,
frequency response and improvement, multistage amplifiers and feed-back
amplifiers, D.C. amplifiers, Oscillators. Large signal amplifiers, ¢oupling methods,
push pull amplifiers, operational amplifiers, wave shaping circuits, Multivibrators
and flip-flops and their applications. Digital logic gate families, universal gates-
combination circuits for arithmetic and logic operational, sequential logic circuits.
Counters, registers, RAM and ROMs.

4. PISROPROCESSORS

Microprocessor architecture-Instruction set and simple assembly
language programming. Interfacing for memory and 1/0. Applications of Micro-
processors in power systeml, o v " . .

Types of modulation; AM, FM and PM. Demodulators. Noise and
bandwidth considerations. Digital comtmunication systerns. Pulse code modulation
and demodulation. Elements of sound and vision broadcasting. Carrier
communication. Frequency division and time division multiplexing, Telemetry

system in power engineering.

6. POYTER ELECTRBHICS

’ : Power Semiconductor “devices., Thyristor. Power transistor,
GTOs and MOSFETS. Characteristics and operation. AC te DC Converters; 1-phase
and 3-phase DC to DC Converters; AC regulators. Thyristor controlled reactors;
switched capacitor networks. Inverters; single-phase and 3-phase. Pulse width
modulation. Sinusecidal modulation with uniform sampling. Switched mode power
supplies, '
SCHEDULE - IIT
SYLLABUS FOR GRADE V (A)
CIVIL. ENGINEERING
PAPER — |
' ToTAL MARKS — 200
Duration of Examination - 2 Hours

1. BURGENG MATERIALS

Timber: Different types and species of structural timber, density-moisture
relationship, strength in different directions, defects, iniluence of defects on
permissible stress, preservation, dry and wet rots, codal provisions for design,

Plywood.
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- Bricks: Types, Indian Standard classification, absorption, saturation factor,
strength in masonry, influence of mortar strength on masonry strength.

Cement: Compaunds of, different types. setting times, strength,

Cement Mortar: Ingredients, proportions, water demand, mortars for plastering
and masonry.

Concrete: Importance of W/C Ratio, Strength, ingredients including admixtures,
workability, testing for strength, elasticity, non-destructive testing, mix design
methods

2. S0LiD MECHARIES:

Elastic constants, stress, plane stress, Mohr's circle of stress, strains,
plane strain, Mohr’s circle of strain, combined stress; Elastic theories of failure:
Simple bending, shear; Torsion of circular and rectangular sections and simple
members,

3. DESIEN OF SYEEL STRUCTBRES:

Principles of working stress rnethod. Design of connections, simple
members, Built-up secticns and frames, Design of Industrial roofs, Principles of
ultimate load design.

4. BESIGH OF CONGRETE AKD MASOHRY STRUCTURES:

Limit state design for bending, shear, axial compression and
combined forees. Codal provisions for slabs, beams, walls and footings. Working
stress method of design of R.C. members.

Principles of prestressed cencrete design, materials, methods of
' prestressing, losses, Design of simple members and determinate structures.

5. CORSTRUCTION PRASTICES, FLANHING AND MANAGERMENT.

Cancreting Equipment: Weight Batcher, Mixer, vibrator, batchmg plant, c:oncretel
pump. Cranes, heists, lifting equipment,

-
Earthwork Eguipment: Power shmrel, hoe, dozer, dumper, trailers and tractor,
rollers, sheep foot rollers, pumps,

Construction, Planning and Management: Bar chart, linked bar chart, work-
break down structures, Activity - on - arrow diegrams. Critical path, probabilistic
activity durations; Event-based networks.

CIVIL ENGINEERING

PAPER — [l
TOoTAL MARKS ~ 200
Duration ¢f Expminatien —  Roiws

Flaid Properties, Pressure, Thrust, Buoyancy, Flow Kinematics; Integration of flow
equations; Flow measurement; Relative motion; Moment of momentum; Viscosity,
Boundary layer and Contrel, Drag, Lift: dimensional




Analysis, Modeling; Cavitation; Fiow oscillations; Momentum and Energy-principles
in Open channel flow, Flow controls, Hydraulic jump, Flow sections and properties;
Normal flow, Gradually varied flow; Surges; Flow development and losses in pipe
flows, Measurements; Siphons; Surges and Water hammer.,

(b HYRERIE RIRSNILES A2 BN DD SPBIrEnD:

Centrifugal pumps, types, performance parameters, scaling, pumps in

. parallel; Reciprocating pumps, air vessels, performance parameters; Hydraulic ram;

Hydraulic turbines, types, performance parameters, controls, choice; Power house,
classification and layout, storage, pondage, control of supply. ;

2. (o) HVEBOLORY .

Hydrological cycle, precipitation and related data analyses, PMP, unit
"and synthetic hydrographs; Evaporation and franspiration; Floods and their
management, PMF; Streams and their gauging.

(b} FATER BESOUHEES EMGIMEERING :

. Multipurpose uses of Water: Soil-Plant-Water relationships, irrigation
systems, water demand assessment; Storages and their yields, ground water visid
and well hydraulics; Water logging, drainage design; Irrigation revenue.

3. EHVIRONRENTAL ENGIEERING
{a) HIATER SUPPLY EHRIMEZRING

Sources 'of supply, yields, design of intakes and conductors;

Estimation of demand; Water quality standards; Control of Water-botne diseases;

- Primary and secondary treatment, detailing and meintenance of treatment units;

Conveyance and distribution systems of treated water, leakages and control; Rural
water supply; Institutional and industrial water suppiy. .

BRI,

) VERSTE VIRTSR S8

Urban rain water disposal; Systems of sewage collection and disposal;
Design of sewers and scwerage systems; pumping; Characteristics of sewage and
its treatment, Disposal of products of sewage treatment, stream flow . Plumbing
Systems, Rural and semi-urban sanitation. :

(c} SBUD WIASTE MAMABEENT:

Sources, classification, collection and disposal; Design and
Management of landfills, .

4 {a] SEIL MECHANICS:

Properties of soils, classification and interrelationship; Compaction

behaviour, methods of compaction and their choice; Permeability and seepage, flow

i nets, Inverted filters; Compressibility and conaolidation; Shearing resistance,

stresses and failure; seil testing in laboratory and in-situ; Stress path and

. applications; Earth pressure theories, stress distribution in soil; soil exploration,
samplers, load tests, peneiration tests.

16
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Types of foundations, Selection criteria, bearing c¢apacity, settlement,
labaratory and field tests; Tyvpes of piles and their design apd layout, Foundations
on expansive soils, swelling and ite prevention, foundation on swelling soils.

Classification of surveys, scales, accuracy; Measurement of distances

- direct and indirect methods; optical and electronic devices; Measurement of

directions, prismatic compass, local attraction; Thecdelites - types; Measurement of
clevations - Spirit and trigonometiic leveling; Relle! representation; Cantours:

Digital elevation modelling concept; Establishment of control by triangulations and
traversing - measurements and adjustment of observatioms, computation of
coordinates; Field aatronomy, Concept of global positioning system.

() ERAHISPORTATION ERCIHEERISS:

Planning' of highway systems, alignment and geometric design,
horizental and vertical curves, grade separaticn; Materials and construction
methods for different surfaces and maintenance: Principles of pavement design;

Drainage.

MECHANICAL ENGINEERING

PAPER ~ 1
ToTAL MARKS — Z0D
Diratian of Blaminstisg - 2 Hows
1, STREHGTE 0F RTERERAS:

Biress and strain in two dimensions, Principal stresses and strains,
Mohr's construction, linear elastic materials, isotropy and anisotropy, stress-strain
relations, uniaxial loading, thermal stresses, Beams : Bending moment and shear
force diagram, bending stresses and deflection of beams. Shear stress distribution,
Torsion of shafts, helical springs. Combined stresses, thick-and thin-walled
pressure vessels. Struts and columns.

2. Auiul Mashaiics:

Properties and classification of fluids, Manometer, forces-on immersed
surfaces, Center of pressure, Buoyancy, Elements of stability of floating bodies.
Kinematics and Dynamics. Irrotational and incompressible. Inviscid flow. Velocity
potential, Pressure field and Forces on immersed bodies. Bernoulli’s equation, fully
developed flow through pipes, Pressure drop calculations, Measurement of flow rate
and Pressure drop. Integral approach, Laminar and tubulent flows, Separations.
Flow over weirs and notches, Open channe! flow, Hydraulic jump. Dlmﬂnsmn!ess
numbers, Similitude and modelling.

RS T T I

7



3. THERRY BF f&hﬂjﬂ;lﬂﬁ&;

Carns. Gears and gear trains. Flywheels, Governors. Balancing of rigid
rotors and field balancing. Balancing of single and multicylinder engines. Criticai
speeds and whirling of shafts Automatic controls.

<. HAGHIHE BESIGH:

Design of Joints: cotters, keys, splines, welded joints, threaded fasteners, joints
formed by interference fits, Design of friction drives: couplings and clutches, belt
and chain drives, power screws.

Design of Power transmission systemms: gears and gear drives shaft and axle, wire
ropes. g

Design of bearings: hydrodynemics bearings and rolling element bearings.

5. RUID MACHHIERY AND STERM GENERATURS:

Performance, Operation and control of hydraulic Pump, impulse and
reaction Turbines, Specific speed, Classification. Energy transfer, Coupling, Power
transmission, Steam generators, Fire-tube and water-tube boilers. Flow of steam
through Nozzles and Diffusers, Wetness and condensation, Various types of steam
and gas Turbines. Partial admission. Reciprocating, Centrifugal and axjal flow
Compressors, Multistage compression, role of Mach Number, Reheat, Regencration,
Efficiency, Governance.

MECHANICAL ENGINEERING
PAPER ~ I

TOTAL MARKS — 200
Duration of Examination - 2 Howrs

1. TRERMODYNARICS:

Cycles and IC Engines, Basic concepts, Open and Closed

_ systems.Heat and work. Zeroth, First and Second Law, Application to non-Flow and

Flow processes. Entropy, Availability. Properties of ideal gases and vapours.

Standard vapour, Gas power and Refrigeration cycles. Two stage compressor. C-l

and S.I. Engines. Pre-ignition, Detonation and Diesel-kKnock, Fuel injection and

Carburation, Supercharging. Turbe-prop and Rocket engines, Engine Cooling,
Emission & Control. Measurement of Calorific values. '

2. BERT TRARSFER, REFRIGERATION AMD MRCONDITIDRING:

Modes of heat transfer. One dimensional steady and unsteady
conduction. Composite slab and Equivalent Resistance. Heat dissipation from
extended surfaces, Heat exchangers, Overall heat transfer coefficient, Empirical
correlations for heat transfer in laminar and turbulent flows and for free and forced
Convection, Thermal boundary laver over a flat plate. Fundamentals of diffusive
and connective mass transfer, Black body and basic concepts in Radiation,
Enclosure theory, Shape: factor.. Heat pump and Refrigeration cycles and systems,
Refrigerants. -Condensers, Evaporates and Expansion devices, Psychrometry,
Charts and application to air conditioning, Sensibie heating and cooling, Effective
::ﬂemperature, comiort indices, Load calculations, Solar refrigeration, contrels, Duct

enign.

fo
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| ) Basic concepts on structure of solida, Crystailine materials. Detects in
i crystalline materials. Alloys and binary phase diagrams. Structure and properties
i of common engineering materials. - ‘

. BIBGSTRIL EARTHEFRINE:

Production Planning and Control: Forecasting - Moving average,
exponential smocthing, Operations, scheduling; assembly line halancing, Product
development, Break-even analysis, Capacity planning, FERT "and CPM.
Cantrol Operations: Inventory control ABC analysis, EOCQ model, Materials
requirement planning. Job design, Job standards, Work measurement

ELECTRICAL EMEIN EERING .
PAFER ~ |

ToTAL MARKS — 200
Buralion of Basinntom - 2 Hows

1. EEi THEARY:

Electric and magnetic ficlds. Gauss’s Law and Amperes Law. Fields in
dielectrics, conductors and magaetic materials. Time verying fields. Plane-Wave
propagating in diclectric and conducting media, Transmission lines.

3. BESTHIGAL BIAVERRALS:

Conductors, Semi-conductors and Insulators, Super-conductivity.
nsulators for electrical and electronic applications. Magnetic materials. Ferro and
ferri magnetism, Ceramics, Properties and applications. Hall effect and its
applications. Special semi conductors. :

3. GLEDTRICRL GIRETITS

Circuits clements, Kircholl’s Laws. Mesh and nodal enalysis, Network
Theorems and applications, Natural response and forced response, Transient
response and steady state response for arbitrary inputs. Properties of networks in
terms of poles and zeros. Transfer function. Resonant circuits. Threephase circuits.
Two-port networks. Elements of two-element network synthesis.

Units and Standards. Measurement of current, Voltage, power, Power-
factor and energy. Indicating instruments. Measurement of resistance, inductance,
Capacitance and frequency. Bridge measurements. Blectronic measuring
instrumerits. Digital Voltmeter and frequency counter. Transducers and their
applications teo the measurement of non-electrical quantities like temperature,
pressure, {low-rate displacement, acceleration, noise level etc, Data acquisition
systems, A/D and D/A converters,
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Block diagrams and signal flow graphs and their reduction. Errors for
different type of inputs and stability criteria for feedback systems. Stability analysis
using Routh-Hurwitz array, Nyquist plot and Bode plot. Root locus and Nicols chart
and the estimation of gain and phase margin, Basic concepts of compensator
design. State variable matrix and its use in system modelling and design. Sampled
data system and performance of such a system with the samples in the error
channel, Stability of sampled data system. Elements of non-linear control énalysis,
Control system components, electromechanical, hydraulic, prieumatic components.

ELECTRICAL ENGINEERING
PAPER - {I ' Ly :

ToTAL MARRS — 200
Berretion =f narminsden —  Hesiz

1. BUECTRIGH, RABHIES S45 PORIGD TAHSORRENS,

Magnetic Circuits . Construction and testing. Equivalent circuits.
Losses and efficiency. Regulation. Auto-transformer, 3-phase transformer. Parallel

operatior.
Basic concepts in rofating machines. EMF, torque, basic machine
types. Construction and operation, leakage losses and efficiency. ' '

B.C. Machines. Construction, Excitation' methods. Circuit models,
Armature reaction and commutation. Generators and motors, Starting and speed
conitrol, Testing, Losses and efficiency.

Synchronous Machifies. Construction. Cireuwit model. Operzating
characteristics. Synchronous reactance. Efficiency. Voltage regulation. Salient-poie
machine, Parallel operation. Hunting, Shoert circuit transients. '

Induction Machines, Construction. Principle of operation. Rotating
fields. Characteristics and performance analysis. Determination of circuit model.
Circle diagram. Starting and speed control. Fractionz! KW maotors. Single-phase
synchronous and induction motors. % |

Types of Power Stations, Hydro, Thermsal and Nuclear Stations.
Pumped storage plants. Econormics and operating factors. Power transmission
lines. Modeling and performance characteristics. Voltage control. Load flow stidies.
Optimal power system operation. Load frequency control. . Syinmetrical
Components. Per Unit representation. Fault snalysis. Transient and steady-state
stability of power systems. Equal area criterion. Power system Transients, Power
system Pmtectioq Circuit breakers. Relays, HYDC transmission.

3. BLELOE 2D MGITAL BEECUROIIGE AVD BIRCHNS

Semiconductor device physics, PN junctions and transistors, circuit
models and paremeters, FET, Zener, tunnel, Schoitky, photo . diedes and their
applications, rectifier cireuits, voltage regulators and multipliers, switching
behavier of dicdes and transistors. Small signal amplifiers; biasing circuits,

- frequency response and improvement, -multistage amplifiers and fesd-back
amplifiers, D.C. amplifiers, Oscillators. Large signal amplifiers, coupling methods,
push pull amplifiers, operational amplifiers, wave shaping circuits. Multivibraters
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and flip-flops and their applications. Digital logic gate families, universal gates-
combination circuits for arithmetic and logic operational, sequential logic circuits.
Counters, registers, RAM and ROMs,

4. RHCROPRDCISSARS

Microprocessor architecture-Instruction set and simple assembly language
programming. Interfacing for memery and [/O. Applications of Micro-processors in power
system.

5. CERBINEATIEH SYSTERS

Types of modulation; AM, FM and PM. Demodulators. Neise and bandwidth
considerations. Digital communication systems. Pulse code modulation and
demodulation, Elements. of sound and vision broadcasting, Carrier comununicetion.
Frequency division and time division multiplexing, Telemetry system in powex
engineering.

B. POYSER ELEETRDHICS

Power Semiconductor devices. Thyristor. Power transistor, GTOs and MOSFETS.
Characteristics and operation. AC to DC Converters; 1-phase and 3-phase DC to DC
Converters; AC regulators. Thyristor controlled reactors; switched capacitor networks,
Inverters; single-phase and 3-phase. Pulse width modulation. Sinuscidal modulation
with uniform sampling. Switched mode power suppties.

SCHEDULE - 1V

SYLLABUS FOR GRADE WV {(£3)
CIVIL. ENGINEERING
FAPER m ]
ToTal MaRKs — 200
Buration of Berinalion — 7 Eours

1. BUILDING PIATERIALS ¢ GRHSTRUGTION:

BrRICKs AND TILE
STONES, SAND

CEMENT

MORTAR s B
CONCRETI il &858 .. Gk
TIMIAER Dt Moww,.

o
Ascasn i

MIETALS AND OTHER ENGINEERING MATERIALS
PaAINTS AND VARNISHES

BUILLING CONSTRUCTION

CONSTRUCTION PLANMING AND STORAGE OF MATERIAL
FQUNDATION

BRICKS AND SrONE MASONRY

DAMP PROOFING

LINTEL AND ARCHES

ROOFS akD Roor COVERINGS

DOORS AND WINDOWS

SCAFFOLDING

STAIR AND STAIRCASES

FLOORING

WALL FTvIsH

21




& THEBRY OF STRUBTURE:

STRENGTHE OF MATERIALS
BENDING MOMENT 8 SHARE FORCE IN BEAMS
BENDING STRESS IN BRAMS

SHEARING STRESSES IN BrAMS

COLUMNS & STRUTS

COMBINED BENDING 8 DIRECT STRESS
COMPOUND & COMPLEX STRESS

STRAIN ENERGY & IMPACT LOADING

TREGRY §F BYRUETERES

DERINITIONS & QENERAL PRINCIPLES s
PRIMARY STRESS ANALYSTS FOR STATICALLY DETERMINATE PIN JOINTED STRUCTURES
FIXED & CONTINUQUS BEAMS, PROPPED CANTILBEVER

MOMENT DISTRIBUTION METHOD

RETAINING WALLS (EARTH RETAINING STRUCTURES)

3.FOURBRYIDN EHBINEERING:

GENERAL CONSIDERATIONS FOR DESIGN OF FOUNDATIONS
TYPES OF FOUNDATION

BEARING CAPACITY OF SOILS

SETTLEMENT OF FOUNDATION

PILE FQUNDATION

SOIL STABILISATION

SOIL EXPLORATION

STRESS DISTRIBUTION IN SOILS

BARTH PRESSURE

4 BOHGRETE TESHHRLABY:

MATERIALS FOR CEMENT CONCRETE
PREPARATION OF CONCRETE

CONCRETE MiX DESIGN

QUALITY CONTROL

SPECIAL CONCRETE

DETERIORATION AND RESTORATION OF CONCRETE

5. QEAHTIZY SOBYEVING

DEFINITION OF AN ESTIMATE AND TYPES

SYMMETRICAL & UNSYMMETRICAL BOUNDARY WALL {USING MODULAR & ‘FRADITIONAL

BRICKS) i
CENTRE LINE, LONG WALL & SHORT WALL METHOD WITH EXAMPLE
DEFINITION OF FLOOR ARIA, CARPET AREA, PLINTH AREA, FAR

ESTIMATE OF DIFFERENT ITEMS OF WORKS TNVOLVED IN A SINGLE STORREY RESIDENTIAL

RUILDING

ESTIMATE OF R.C.C. BEAMS, CHUJIA, LINTEL AND SLAD (ONE way & TWO way

REINFORCEMENT) SHOWING BAR BRENDING SCHEDULE}

CALCULATION OF QUANTITY OF MATERIALS OF DIFFERENT ITEMS OF WORKS
CALCULATION OF VOLUME OF EARTI] WORK OF DIFFERENT WORKS
QUANTITY & COST ESTIMATE :

CONTRACTS

PWD ACCOUNTS

ARBITRATION

VALUATION
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CIVIL ENGINEERING

PAPRPER —
TOTAL MARKS — 200
Dursiion of Do stion — 2 Bows

1.BYHRABEIES

INTRODUCTION

FLUID 8TATIC

FLULD FLOW

FLUTY MEASUREMENT . .

FLOW THRQUGH PIPES
{OPEN CHANNEL FLOW

2. |RBIGATION

HYDROLQGY

WATER REQUIREMENT OF CROPS
CANAL IRRIGATION

WELL IRRIGATION

CANAL HEAD WORKS

FLOOD CONTROL

WarkRk LOGGING

LAND RECLAMATION

MAJOR IRRIGATION PROJECTS IN INDIA

S.ENVIRGHMEHTAL EHGINEERING

AIR POLLUTION
AIR POLLUTION CONTROL MEASURES & EQUIPMENT
MEeETHODS & APPROACH OF AIR POLLUTION CONTROL
DIFFERENT Sources OF WATER POLLUTION

WATER POLLUTION & ITS CONTROL

SoLin WAsSTE DISPOSAL

LINEAR MEASUREMENTS
CHAIN SURVEYTNG

COMPASS SURVEYING
LEVELLING

CONTOURING

THEODOLITE SURVEYING
EARTH WORK CALCULATION
PLANE TABLE SURVEYING
COMPUTATION OF ARBAS
COMPUTATION OF VOLUME

PROJECTS & PROFILES
PERMANENT WAY

TRACK GEOMETRICS

POINTS & CROSBINGS

STATIONS & YARDS

PERMANENT WAY MAINTENANCE
ROAD DRAINAGE

TRAFFIC ENGINEERING
BIGHWAY MAINTENANCE

23



MECHANICAL ENGINEERING
PAPER — I

L

ToTalL MARKS ~ 200
Frratien of TealRonon — 2 Bouss

TENVIRQHEGENTAL RUENE

Aar POLLUTION

AHALYBIS OF 440 FPOLLUTANTS

Arm POLLUTION CONTEOL MIASTRES & EQUIPMERT
METHSDE & APPROACH OF £3R POLLUTIOH COFTROL

Ylaten & ERYiROBRENT

WaATTR SO0URCES

IFFERENT SouRreES OF WATER POLLUTION

WaTER FOLLUTION & IT8 CONTROUL

NOwsE & ERVIRONMESTAL MANAGEMENT SYSTEM

NCISE POLLUTION & CONTROL

ENVIRONMENTAL mesmnom, Amom‘rms 8 SYSTEMS

Stress and stralm

Thin cylinder and spherical shells
Deflections of heams

Torsion of aolid and hellow eircular shalts
Springs

Riveted jolnts

SHMEGHINE TOAE

GENERAL INTRODUCTION
METAL CUTTING

LATHE AND LATHE WORKS
DRILLING MACHINE

MiLLING MACHINE
GRINDING MACHINE

A FLEID DECHARILS

PHYSICAL PROPERTIES OF FLUIDS
FLUID STATICS

FLUID KINEMATICS

FLUID MEASUREMENTS

IMPACT OF JET

PUMPS3

HYDRAULIC TURBINE

24



T st e e

i 1. RETOIOEIE EUEMIEERIE

MECHANICAL EN@ENEEREMG

PARER — 1§ :
TorarL MaRrics — 200
Bupaiion of BomineGen= ¥ Hopmg

CONSTRUCTIONAL FEATURES

FUEL SBUFPPLY SYSTEM

COOLING SYSTEM

LUBRICATION SYSTEM

INTAKE & EXHAUST SYSTEM :
FUELS

COMBUSTION IN ENGINE
AUTOMOBILE EMISSION &, ITS CONTROL
ELECTRICAL SYSTEM

CHASSIS & BODY

TRANSMISSION SYSTEM

GEAR BOX

PROPELLER SHAFT & FINAL DRIVE
SUSPENSION S8YSTEM

STEERING SYSTEM

BRAKING SYSTEM

WHEEL & TYRE

GARAGE AND SERVICE STATION

SOLAR POWER PLANTS
SOLAR ENERGY

SOLAR RADIATION

WIND POWER PLANTS
WIND ENERGY

ENERGY FROM BIO-MASS

AIR REFRIGERATION SYSTEM
VAPOUR COMFRESSION REFRIGERATION SYSTEM

VAPOUR ABSORPTION SYSTEM

REFRIGERANTS

REFRIGERATION COMPONENTS, CONTROL AND SAFETY DEVICES
APPLICATION OF REFRIGERATION

ELECTRICAL ENGINEERING
PAPER — [
ToTAL MARKS ~ 200
Buretion of Bravdneton - 2 Homrs

Convent:onal sources of Energy — Fossil fuels, Hydroeglectric and nuclear.
Therma!l Power Station:
Hydro-¢lectric Powsr Stations:
MNuclear Power Plants:
Dresel Power Flant & Gas-turbine Plants:
- Elementary idea about Major Electrical Equipments used in Power Stations:

BT e
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B Y ST S
«

FAER — By

TaraL Maris « 200
duwedios of Briminstion - 2 Hemg

LHASIE EAEGTHOMIBG

Passive & Active Circuit Elements
Famitiarity with the following companents: —
ResIsTORS, PUSES, CAPACITORS, INDUCTOR,
Voltage source and current source

AC and DC signals, Transfommer

RELAYS, SWITCHRES, CABLES AND CONNECTORS
ZENER DIODE

BPOLAR TRANSISTOR

FIELD BEFECT TRANSISTOR

UNLIUNCTION TRANSISTOR

THYRISTOR

OPTORLECTRONICS

INTrGRATED CIRCIUN'S

& BIECTBICHL FAERSURERIENT o WEAGORINEGINDTRRMERTYS

Diefinition & brief explanations of:

Range, sensitivity, true & indicated value, Errors (including limiting errors},
Resolutions, Accuracy, Precision and instrumenst efficiency.
Classification of instruments:

Basic Requirements for measurements:
Different types of instruments:

voltmeter, ammeter, multimeter, energy-meter.
Multi-range ammeter and voltmetar

Methods of measuring diff. Electrical quantities:
I-phase Induction type energy meter,

Errors adjustments

Phantom loading

Testing of energy meters.

lassifications of resistances

Description of Meggar,

Measurement of capacitance:

Magnetic measurernents;

Instrument Transformers:

CcT
"PT or VT

Diff, Types of faults

3. CIREUIY THEGRY

NETWORKS & 4.C. FUNDAMENTALS

Single- phase A.C. Circuits:
R-L-C Series Circuits
Parallel Circuit:
RESONANCE & SELECTIVITY
SERIES RESONANCE:
PARALLEL KESONANCE:




TRANSIENTS (FOR ELRCTRICAL BRGINEERING THLY)
Steady State & Transient Response.
POILYPHASE CIRCUITS:

CoupLELD CIRCUITS:
LAPLACE TRANSFORMATIONS!
FiLTERS: )

LAPLACE TRANSKORMATIONS

S ELECYRIBAL BICAZBRERERT EERETRRY

Measurement of Power/Energy & Industrial Metering:
Digital energy-meter 3
Operation & Utility of Tri-vector meter. - .
Digital frequency meter

(i} Mech, Resonance type {li] Blectrical resonance type Freguency tmeier
Power manager.
Synchroscope;
Phase-sequence meter
Digital multimetes \ _
C.R.O.—block diagram representation & operation, applications’
Use of dual trace oscilloscope. '
Function generator—
Frequency Counter—
Elements of Servomechanism:
Stepper Motor——

Measurement of Non-slectrieal anantitien:
Study of the following trunsducsye:

Piezo-electric crystal.
Thermistor.

Strainguage.

Proximity switch.
Thermocoupic.

LVDT.

Tachogenerator{ a.c.& d.c.)
Capacitive trensducers—
Seismic transducers.

- o
47 fi o

Brief desesiptions with phyaical example {donprith schematie dimpram) of:

On-off controller.

Proportional controller,

Proportional plus derivative contraoller.
P+] controller,

P + D + I controlier.

General guidelines for Installation:

Loading & unloading of heavy electrical m o

Electrical Installation requirements:

Earthing Installation:

General requirement of electric installation according to LE. Rules:
Motor generator set for battery charging and to su pply various leads.
Synchronization of two alternators.




e e e e

Maintenance of electrical installations

Insulation:

Troubleshooting:

Repair & Maintenance with Maintenance Schedule of:
D.C. machine
Transformer

Induction motor
Switchgear & Substauon
Relays -

Brief account of maintenance of contactors
Storage Batteries-

OH lines and Cables:

Testing

Electric Safety Regulations:

~ ek TV e A
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GOVERNMENT OF TRIPURA

PUBLIC WORKS DEPARTMENT

TRIPURA ENGINEERING SERVICE
( 5" Amendment ), [Rules, 2009.]



GOVERNMENT OF TEIDIKA
I'UBLIC WORKS DEPARTMEN
CIVIL SECRETARIAT: AGARTALA

S b s E-EW DE 2002 ' Dated, Agartala, the Rov 34 daau

NOTIFICATION

n exercise of the powers conferred by Article 309 of the Constitution of India and

I all other powers enabling him in this behalf, the Governor, Tripura is pleased to

make the following rules further to amend the Tripura Engineering Service Rules,
1987, namely—

1. Short Title and Commencement

1). These rules may be called the Tripura Engineering Service (5" amendment)
Rules, 2009. '

2). They shall come into force on and from the date of their publication in the
official gazette.

2. Amendment of Rule - 1

(1). For sub rule (b) of Rule -1 of the Principal Rules, the following shall be substituted,
namely - -

(b). They shall apply to the Engineers of the following Wings of the Public Works
- Departinent, Government of Tripura.-

i). Roads & Buildings Wing (R&B)
-1i). Water Resources Wing (WR)

itf). Drinking Water & Sanitation Wing (DWS), and

v). Pradhan Mantri Gram Sadak Yojana/Bharat Nirman Wing (PMGSY/BN)

v) Any other wing or wings or unit or units which are placed or may be placed
under the Public Works Department from time to time

3. For Sub-rule (2) of Rule 3, the following shall be substituted-
(2). The service shall have the following 6(six) Grades, namely -

i). Grade 1 - Group — A, gazetted
ii). Grade II - Group — A, gazetted
i) Grade Il - Group — A, gazetted

i Grade 1V - Group — A. gazetied
ol Vi =Lk o UL NOIT PO G o
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i he authorized permanent strength of the service and the duty posts included

therein shall be as specified in the Schedule to these rules.

I'or Sub-rule (1) (a) of Rule 5, the following shall be substituted, namely:-

(a) 20% of the posts in the authorized permanent strength of Grade IV of the
service shall be filled by direct recruitment from candidates who have at least a
degree in appropriate branch of engineering from a recognized university or its
equivalent academic qualification and at least 2(two) years experience of service
in the respective field of engineering under the Govt. or Govt undertaking in the
‘manner as specified in part IV of these rules.

Provided that the candidates having a post graduate degree in engineering shall
be given preference. )

For Rule 7 of the Principal Rules , the following shall be substituted, namely ~

7. The competitive examination for direct recruitment to the service shall be held
in the manner laid down in the Rules and syllabus for combined competitive
examination for all Engineering posts in various Departments to be conducted by
the Commission from time to time. The dates on which and the place at which the
examination shall be held shall be fixed by the Commission.

For Rule 8 of the Principal Rules, the following shall be substituted, namely -

8. The qualification for admission to the examination and the conduct thereof
shall be in accordance with such Rules and Syllabus as the Govt, may from time
to time, issue in this behalf in consultation with the Commission.

For Sub Rule (1) of rule 14 of the service, the following shall be substituted,
namely —

(1) Recruitment to Grade 1. Grade Il . Grade Il & Grade IV of the service under
Sub-Rule(2) of Rule 5 shall be made on the recommendation of a Selection
Committee consisting of :-

i). Chairman of the Commission Chairman
i1). One senior Secretary to the Government _
to be nominated by the Chief Secretary Member
ii1). Secretary, Public works Department Member
iv). Secretary, Tribal Welfare Department Member
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2. For Sub rule (1) and (2) of Rule 15,7the follow iy ohabl be substitofcd gl

(1). Grade I posts shall be filled by officers who hold Grade If posts vid Lt .
rendered not less than 5 years regular service. :

10. Sub-rule 3,4, 5 & 6 of Rule 15 shall be re numbered as 2,34 and 5.

11. For Sub-rule (c) of Rule 21, the following shall be substituted, namely -
(c) No officer except officers in grade V(B) who has not passed departmental
examination prescribed by the Government for the respective posts shall be eligible
Jor selection to a higher grade of the service.

12. For Rule 30 of the Rules, the following shall be substituted, namely -
30. Pay, other benefits, Dearness and other allowances shall be paid to persons
holding duty posts in respective grades at such rates as may be determined by the
Government from time fo time.

13. The pbrase first schedule is substituted by the word schedule as appended.

14. The phrase Second schedule is deleted
By order of the Governor of Tripura

Enclo: Schedule as stated
( T.K.Bhowmik)
Deputy Secretary

Public Works Department

Govt. of Tripura,

To -

. Principal Secretary, PWD, Govt. of Tripura

. Principal Secretary, Finance Department, Govt, of Tripura in reference to

UO No 240- Fin (G)/ 09 Dt. 22.05.09
3. Commissioner & Secretary, GA (P&T) Department, Govt. of Tripura in
reference to UO No 230/ GA (P&T)/ 09/21.05.09

4. Secretary, Law Department, Govt. of Tripura in reference tc UO No 188/

SECY/ LAW Dt. 22.05.2009

Secretary, TPSC, Agartala, Iripura vide thel feties e 10 J0 < T
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Executive Engineer in Division Offices

iy ey Bl cestaest s 1

o
Name of the duty posts £
%
Chief Engineer (Civil), Roads & Buildings 1
Chief Engineer (Civil), Water Resources 1
Chief Engineer (Civil), Drinking Water & Sanitation A
Chief Executive Officer, Tripura Housing & Construction Board 1
-Chief Engineer, PMGSY/ Bharat Nirman(BN) 1
Additional Chief Engineer & Sole Arbitrator(Civil), (Roads and
| Buildings/Water Resources/ Drinking Water- & Sanitation/ PMGSY/BN) 4
Total | ' 9
Leave Reserve @ 30% 3
Total (Grade - I) 12
Degree Holder 12
TRIPURA ENGINEERING SERVICE GRADE-II
Name of the duty posts | |
Civil Engineering Branch
Superintending Engineer, Planning Circle (Roads and Buildings/
Water resources/ Drinking Water & Sanitation) 6
Superintending Engineer, Working Circle {(Roads and Buildings/
PMGSY(BN)/ Water Resources/ Drinking Water & Sanitation) 17
Superintending Engineer, Monitoring Cell (Roads |
and Buildings) 1
Superintending Engineer & Ex officio Joint Secretary 4
Total ‘ 28
Leave Reserve @ 30% 8
Total(Grade -1I) 36
Degree Holder | 36
TRIPURA ENGINEERING SERVICE GRADE-III
| Name of the duty posts Civil Engineering Branch "
Executive Engineer (Planning) in Circle Offices 3]
51




Executive Engineer (Research, Dievelnpme
Quality and Promotion Cell}

Total

Leave Reserve @ 30%

e e I IR T
LY i

Total

116

Degree-holder

81

Diploma-holder

Mechanical Engineering Branch |
Name of the duty posts

Executive Engineer (Mechanical Division)

Executive Engineer (Rig Division)

Total

Leave Reserve @ 30%

Total

Degree-holder

Diploma-holder

ek | D [ G | = DD | e |

Electrical Engineering Branch
Name of the duty posts

Executive Engineer (Internal Electrification Division)

» Electrical Inspector

Total

Leave Reserve @ 30%

Total

Degree holder

Diploma holder

bed o LR | e | I e | L

Total Grade - 117

124

TRIPURA ENGINEERING SERVICE GRADE v
Name of the duty posts
Civil Engineering Branch

Assistant Engineer in Sub-Divisions

167

Technical Assistant to Superintending Engineer
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' alal - 35 |
Leave Reserve @ 30% : 365
Total 459
Degree-holder (promotia;i - ‘ 184 |
Degree holder (direct) 91
Diploma holder , 184
Mechanical Engineering Branch
Name of the duty posts
Assistant Engineer in Sub-Divisions 10
Assistant Engineer (Planning) in Circle 2
Assistant Engineer (Planning in Division Offices) 7
Total 19
Leave Reserve @ 30% 6
Total 25
Degree holder (promotion) 10
Degree holder (direct) 5
Diploma-holder (promotion) 10
Electrical Engineering Branch

| Name of the duty posts
Assistant Engineers in Sub-Divisions 9
Assistant Engineer (Planning) in Circle Office 2
Assistant Engineer Planning in Division office 3
Total 14

Leave Reserve @ 30% o 4
Total 18
Degree holder (promotion) 7
Degree Holder(direct) ) 4
'. Diploma holder( promotion) 7
Total Grade -1V 502
TRIPURA ENGINEERING SERVICE GRADE-V(A)

Name of the duty posts
Civil Engineering Branch
aumior Engineer i Sub-Divisions  Roads & LB <

| 307 |
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Tunior Ensineer in Sub Divisions (PraixSvs 33
Junior Engineer in Circle Office: '—f:‘
Junior Engineer in Division Offices 44
Junior Engineer in Estate Office ) ]
Junior Engineer in Soil Testing Laberatory o 2
Total | 580
Leave Reserve @ 30% 174
Total 754 |
Degree holder (direct) 540
Diploma-holder (promotion) 214
Name of the duty posts |

Mechanical Engineering Branch

Junior Engineer in Sub-Divisions 32
Junior Engineer in Circle Offices 2

' Junior Engineer in Division Offices 5
Tortal . 39
Leave Reserve @ 30% 10
Total ‘ 49
Degree-holder (direct) 35
Diploma-holder (promotion) 14
Name of the duty posts

Electrical Engineering Branch

Junior Engineer in Sub-Divisions (R&B) | 28
Junior Engineer in Sub-Divisions (DWS) ) 4
Junior Engineer in Circle Offices 1
Junior Engineer in Division Offices 3
Junior Electrical Inspector I 1
Total . 37
Leave Reserve @ 30% 11
Total
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Rame Of the duty posts Civil Lugineeriag branck

| Junic: Engineer in Sub-Divisions (Roads & Building ) 15
Junior Engineer in Sub-Divisions (Water Kesources) | 44
Junior Engineer in Sub-Divisions (DWS) 35
Junior Engineer in Circle Offices 18
Junior Engineer in Division Offices 36
Junior Engineer in Estate Office 1
Junior Engineer in Soil Testing Laboratory 1

-| Total 250
Leave Reserve @ 30% 72
Total 325
Diploma holder 325
Name of the duty posts
Mechanical Engineering Branch
Junior Engineer in Sub-Divisions 14
Junior Engineer in Circle Offices 0
Junior Engineer in Division Offices 2
Total 16
Leave Reserve @ 40% 5
Total 21
Diploma holder 21
Namie of the duty posts

Electrical Engineering Branch

Junior Engineer in Sub-Divisions (PWD) 10
Junior Engineer in Sub-Divisions (DWS) 2
Junior Engineer in Circle Offices 0
Junior Engineer in Division Offices 3
Junior Electrical Inspector 0
Total 15
Leave Reserve @ 40% 3
Total 20
Diploma holder 20
Total Grade - V(B) 366
Total-Grade- V(A) and (B) 1217
GRAND TOTAL OF ALL GRADES

1891

(T. K. BHAUMIK )
"DEPUTY SECRETARY,
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PART-[- Qrders and Notifications by the Government of Tripura,
The High Court, Government Treasury efc.
Mo F.6{14}-PWII(E)/93

GOVERNMENT OF TRIPURA
FUBLIC WORKS DEPARTMEMT

Dated, Agartala, The 0% el May ,2014.

NOTIFECATION

In exercise of the powers conferred by the provison to article 309 of the Constitution of
India and all other powers enatling him in this behalf, the Governor, in consuitation with the
Public Service Commission, is plezsed to make the following riles namely,

1. Shovt title & Commencement

) These rules may he called the “Tripura Engineering Service (TES) (6™ Amendment,
20143 Rules, 1987,

i} They shall coma ino force from the date of their publication in the Official Gazetto.

The foliowing are addad in Rule-21

dy 1) Diploma holders Gr-V{B) and above have o pass Accounts and Simple Rules
Papers to get promotion o Ge-1V and above,

i) Degres Engineers Gr-V(A) have to pass Accounts and Simple Rules papers
to gef prometion o Ge-1V and shall have to pass Law & Arbitration Papers to et
promotion 10 Gr-111 and above. .

©)  Degree Enginsers who are appointed directly in Gr-IV also have to pass the
Departmental Exarmnination as specified for Grada-V{A) Degree holder 1o get
promotion to the next higher grade, ¥ not yet passed. :

xisting Engineering officer of TES Gr-V,
zpersisubjecis viz.Accounts, Simple Rules
ezritar in any grade.

f}  Fo get promotion to the next higher grade the
Gr-1V & Gr-111 have o passtheir speciiied
and Law & Arhiiration, if they had nov pess

oA

1
S
f

.l

gy  Erngineering officers who have atizin
from appearing and passing deparas
higher grades:.

23 vears and above are exempled
ans 1o get promotion (o next

he Governior, .
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- GOVERNMENT OF TRIPURA
( PUBLIC WORKS DEPARTMENT )

TRIPURA ENGINEERING SERVICE
RULES,1987 (7" Amendment,2014)

( AS COMPILED UPTO 10" JUNE, 2014)
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TRIPURA ENGINEERING SERVICE RULES, 1987
{ As complied upto 10™ June,2014.)

No. F.6(14)-PWD(E2013
GOVERNMENT OF TRIPURA
PUBLIC WORKS DEPARTMENT

Dated. Agartala, The 0™ June, 2014

NOTIFICATION

In exercise of the powers conferred by the provision to article 309 of the
Constitution of India and all other powers enabiing him in this behalf, the Governor,

Tripura, is pleased to make the following rules further to amend the Tripura Engineering
Service Rules, 1987 namely, |
PART-
[GENERAL]
1. Short Title and commencement

a) These rules may be called the “Tripura Engineering Service Rules, 1987 el

Amendment 2014) .
B} [ They shall apply to the Engineers of the following Wings of the Public Works

Department, Government of Tripura.

1) Roads & Buildings (R&BYWing

i) Water Resources (WR)Wing

ii1) Drinking Water & Sanitation Wing {DWS) and

i) Pradhan Mantri Gram Sadak Yojana/Bharat Nirman Wing {(PMIGSY/BN}

v} Any other wing or wings or unit or urits which are placed or may be placed under the

public Works Department from time to time.}#

¢] They shall come into force on and from the date of their publication in the official
gazette.
2. Defination

in these rules, under the context otherwise requires -

a) “Commissicn” means Tripura Public Service Commission.

{ b} ‘Duty post’ means any post specified in the Schedule appended to these rules and includes a

temporary post carrying the same designation as any of the posts specified in the schedule and the

scale of pay of which is identical to the attached to any Grade of the Service].**

¢) "Government” means the Government of Tripura.

[d) “Member of the Service” means a person appointed in a substantive capacity to any Grade of
the Service and includes a person appointed on probation].**
¢} “Schedule” means the Schedule [appended}* to these Rules.

fi “Service” means Tripura Engineering Service.

Note- * Substituted by the TES (3™ Amendment) Rules, 2007.
# Substituted by the TES (5" Amendment} Rules, 2009
+* |nserted by TES (3" Amendment) Rules, 2007.
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PART-1I

[CONSTITUTION OF THE SERVICE, ITS CLASSIFICATION AND AUTHORISED STRENGTH]##

3. Constitution of the Service and its classification

1}. There shall be constituted a State Civii Service to be known as the Tripura Engineering Service.

2). [The service shall have the following 6(six) Grades, namely —

i) Grade-i - Group — A, gazetted
ii) Grade-l - Group — A, gazetted
iit} Grade-ill - Group — A, gazetted

iv} Grade-V - Group — A, gazetted
v} Grade-V{A]} - Group - B, gazette *
vi) Grade-V{B} - Group—C, Nen gazette]

4. Strength of the Service
1) The authorized permanent strength of the service and the duty posts included therein shall be
as specified in the Schedule to these rules.
2} The Government may, be order, create duty posts for such period as may be specified therein.
3} Distribution of posts of Grade-V between Grade V{A} and V(8) shall be 70:30.
4} Distribution of posts between Degree Holder and Diploma Holder in Grade-V [Grade-V{A) and
Grade-V{B}]] together] shall be 50:50 |## '

PART-HH
[METHODS OF RECRUITMENT]

I5. Appointment to the service shall be made by the following methods, namely —

1} Direct recruitment

{a)

{b

—

{c)

[20% of the posts in the authorized permanent strength of Grade-1V of the service shall be
filled by direct recruitment from candidates who have at least a degree in appropriate
branch of engineering from a recognized university or its equivalent academic qualification
and at least 2{two) years experience of service in the respective field of engineering under
the Govt. or Govt. undertaking in the manner as specified in part IV of the rules.]#

Provided that the candidates having a post graduate degree in engineering shall be given
preference.

713% of the posts in the authorized permanent strength of Grade-V(A) of the service shall be
filled by direct recruitment from candidates who have at least a degree in an appropriate
branch of engineering from a recognized University or its equivalent academic qualification
in the manner as specified in PART-IV of these rules.

All the posts in the authorized permanent strength of Grade-V(B) of the service shall be
filled by direct recruitment anly from candidates who have a dipluma in an appropriate
branch of engineering or its equivalent academic qualification from a recognized Institution
in the manner as specified in Part-1V of these rules,

Note ;- # Substituted by the TESIS™ Amendment) Rules, 2009
* Substituted by the TES (7" Amendment} Rules, 2014
## Substituted by TES (3" Amendment) Rules,2007.




2. Racruitment by sefection

The remaining substantive vacancies in the permanent strength of various Grades of the Service
shall be filled by selection in the manner as specified in PART-V of these rules;

Provided that —

{a) 70% of the posts in Grade-1it of the service shall be filled by Degree holder engineers
and the remaining 30% by Diploma holder engineers:

{b) 40% of the posts in Grade-IV of the service shall be filled by Degree holder engineers
of Grade-V{A] and remaining 40% of the posts in Grade-1V of the service shall be
filled by Diploma holder engineers’of Grade-V(A};

(¢} 29% of the posts in Grade-V(A} of the service shall be filed by Diploma holder
engineers of Grade-V(B}.]*

PART-IV
IDIRECT RECRUTTMIENT]

I6. Selection to be made by the Commission

Selection of candidates for direct recruitment to the service shall be made by the Commission.
Competitive Examination

{The Competitive examination for direct recruitment to the service shall be held in the manner laid
down in the Rules and syllabus for combined competitive examination for all Engineering posts in
various Departments to be conducted by the Cormmission from time to time. The dates on which
and the place at which the examination shall be held shall be fixed by the Commission.]#

Admission to competitive examination

[The qualification for admissian to rhe examination and the conduct thereof shall be in accordance
with such Rules and Syilabus as the Govt. may from time to time, issue in this behalf in consultation
with Commission.}#

Decision of the Commission to be final
The decision of the Commission as to the eligibility or otherwise of 2 candidate for admission to the

examination shall be final and nc candidate to whom a certificate of admission has not been issued
by the Commission shall be admitted to the examination.

10. Commission to forward a list in order of merit

The Commission shall forward to the Government a list arranged in order to merit of the candidates
who have gualified by such standard as the Commission may determine and of the candidates
belonging to the Scheduled Castes and the Scheduled Tribe who, though not quaiified by that
standard, are declared by the Commission to be suitable for appointment to the Service with due
regard to the maintenance of efficiency in administration.

Nate:- * Substituted by the TES (3 Amendment) Rules, 2007
# Substituted by the TES (5" Amendment] Rules, 2009



11. Inclusion in the list not to confer right to appointment

The inclusion of a candidate’s name in the list referred to in rule-10 above confers no right to
appointment unless the Government is satisfied, after such inquiry as it may consider necessa ry,
that the candidate is suitable in all respects for appointment to the Service and an actual offer of
appointment is made.

12. Physical fithess

No candidate shal! be appointed to the Service unless he is declared, after such medical
examination as the Government may prescribe, to be in good mental and bodily heaith and free
from such mentaif or physical defect which is fikely to interfere with the discharge of the duties of
the Service.

13. Appointment of candidates Included in the list -

Subject to the provision of these rules the caididates will be considered for appointment to the
avaifable vacancies in the order in which their names appear in the list referred to in ride -10
above.]*

PART-V
[RECRUITMENT BY SELECTIN]*

[14. Constitution of Selection Committees

I. [Recruitment to Grade-i, Grade-l, Grade-llt & Grade-IV of the service under Sub-Rule(2) of Rule-5
shall be made on the recommendation of a Selection Committee consisting of :-

i) Chairman of the Commission Chairman
i} One senior Secretary to the Government
To be nominated by the Chief Secretary Member
iti} Secretary, Public Works Department Member
iv) Secretary, Tribal Welfare Department Member
v Secretary, SC, OBC & Minority Welfare Memberl#
Department

2. Recruitment to Grade-V(A) of the service under sub-rule(2) of rule-5 shall be made on
recommendation of a Selection Committea consisting of :-

3] The Secretary, Public Works Department - Member

1} The Secretary, Tribal Welfare Department - Member

iii) The Secretary, $C, OBC & Minority Welfare - iember
Department

*Substituted by the TES (3 Amendment) Rules,2007
# Substituted by the (5" Amendment) Rules, 2005
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3, The Senior most Secretary shall preside over the meeting of the Selection Committee
constituted under sub-rule{2) above.

15. Conditions of eligibility for selection

Gther than direct recruitment posts, all substantive posts in various Grades of the service shall be
filled by selection from officers as shown below:- ‘

[1. Grade-I posts shall be filled by officers who hold Grade 11 posts and have rendered
not less than 5 years regular service.

2. Grade-!l posts shall be filled by officers who hold Grade-ill posts and have rendered not less
than 7 years regular service in the Grade and have at least a degree in an appropriate branch
of engineering from a recognized University or its equivalent academic gualification.

3. Grade-Hl posts shall be filled in the manner as specified in sub-rule(2} of rule-5 by officers
who hold Grade-IV posts and have rendered not less than 7 years regular service in the Grade.

4. Grade-lV posts shall be filled in the manner as specified in sub-rule(2) of rule-5 by officers
who Grade-V{A) posts and have renderad not less than 3 years regular service in the Grade; and

5. Grade-V{A) posts shall be filled in the manner as specified in sub-rule{2) of rule-5 by officers
who are Diploma holder engineers holding Grade-V(B} posts and have rendered not less than 4

years regular service in the Grade.}*

i6. Procedure for selection

1. The Committee constituted under sub-rule{1) and sub-rule{2), as the case may be, of rule-14
shall consider from time to time, cases of those officers who are efigible under rule-15 for
promotion to a higher Grade and prepare a list of persons recommended taking into account
the actual number of vacancies at the time of selection and those likely to occur guring a year.
The selection for inclusion in the list shall be based on merit and suitability in all respects for

appointment to the Service with due regard to seniority;

Provided that where a person is considered for such appointmentto a higher grade from a
fower grade, all persons senior to him in the lower feeder grade, shall siso be considered
irrespective of whether or not they fulfill the requirement of the minimum period of regular

service in the lower grade as provided in ruloe-15.

2. The names of persons included in the Jist shall be arranged in the order of merit and be

forwarged to the Government.

* substituted by the TES (5% Amendment} Rules, 2009
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17. Consultation with the Commission,

1. The list prepared under sub-rule(2) of rufe-16 shall e forwarded by the Government tg the
Commission along with the relevant records, where consultation with the Commission is
necessary or where the Chairman of the Commission desires that reference be made to the
Commission.

2. ifthe Commission considers it necessary to make any change in the list received from the
Goverament, the Commission shall inform the Government of the changes proposed.

3. The list shall finally be approved by the Governmaent after tzking into account the changes, if
any, proposed by the Commission.

4. The list thus finally approved shall ordinarily be in force until a fresh list is prepared for the
purpose in accordance with these rules. ’

18. Appointment to the Service,

Appointment to the Service shall be made in the order of merit as shown in the list referred to in
sub-rute{3} of rule 17.1¥

PART-VI
[ELIGIBILITY FOR DIRECT RECRUITIVIENT]

[19. Candidates for direct recruitment to the Service must fulfill the following conditions i
3
1. Commun eligibility conditions

For direct recruitment to any Grade of the Service a candidate -

i} Must be a citizen of Indlz; and
it) Must not be less than 18 and more than 37 years of age;

Provided that the Scheduled Castes, Scheduied Tribes and Physically Handicapped
category of candidates and the Government servants shall get in upper age relaxation of
S(five) years;

Provided further that Government servants of Scheduled Castes, Scheduled Tribes and
Physically Handicapped category shall not get the upper age relaxation of 5 years aver
and above the upper age relaxation of 5 years admissible to them as Scheduled Castes,
Scheduled Tribes and Physically Handicapped.

2. Educational qualification
a} For direct recruitment to Grade-IV and Grade-V{A} of the Service a candidate must have at
ieast a Degree in an appropriate branch of engineering from a recognized University or its
equivalent academic qualification,

Note:- *Substituted by the TES(2" Amendment) Rules,2007




b) For direct recruitment of Grade-V(B) of the service a candidate must have a Diplomain an
appropriate branch of engineering or its equivalent academic quaiification from a
recognized Institution.}*

PART-VI

[ APPOINTMENT, PROVATION, TRAINING AND CONFIRMATION]

20, Appointment:

All appointments to the Service shall be made to the Grade and not against-any specific post
included in the Service.

21. Disqualification:

{a} No person wheo has more than one spouse living or who, having a spouse fiving marriages in any
case in which such marriage is void by reason of its taking place during the life time of such
spouse, shall be eligible for appointment to the service; and

(b} No woman marriage is void by reason of the husband having 2 wife living at the time of such
marriage or who has married a person who has a wife living at the time of such marriage, shall
be eligible for appointment to the service;

Provided that the State Government may, if satisfied that there are special grounds for so ordering,

exempt any person from the operation of this rule.

{c} [Mo officer except officers in Grade-V(B} whe has not passed departmental examination
prescribed by the Government for the respective posts shali be eligible for selection to higher
grade of the service

f{d) i} Dipioma holder Gr-V(B) and above to pass Accounts and Simple Rules papers to get

promotion to Gr-1V and azbove.
ii} Degree Engineers Gr-V{A} have to pass Accounts and Simple Rules papers to get promotion to
Gr-1V and shali have to pass Law & Arbitration Papers to get promotion to Gr-lit and above.

{e} Degree Engineers who are appointed directly in Gr-IV alse have to pass the Departmental
Examination as specified for Grada-V{A) Degree hoiders to get promotion to the next higher
grade, if not yet passed.

{f) To get promation to the next higher grade the existing Engineering officer of TES Gr-V, Gr-iV &
Gr-lll have to pass their specified papers/subjects viz. Accounts, Simple Rules and Law &
Arbitration, if they had not passed earfier in any grade,

{e} Engineering officers who have attained the age of 55 years and above are exempted from
appearing and passing departmental examinations to get promotion to next highr grades. |##

22, Special provision for Scheduled Castes and Scheduled Tribes

Appointment to every Grade of the Service made by direct recruitment or by selection or otherwise
shall be subject to the laws in force in the State regarding special representation of the Scheduled
Castes znd Scheduled Castes in the Services under the State.

Note:- * $ubstituted by the TES (3" Amendment} Rules,2007
# Substituted by the TES(5" Amendment} Rules, 2008
## Inserted by the TGES (6™ Amendment) Rules, 2014




23. Period of probation:-

{1} Every person appointed to Grade- 1V, under Rule-5(1){a] Grade-V(A) under Rule-5(14b) and to
Grade-V(B} if the service under Rule-5{1){c) shall he on probation for a period of two years,

{2} The State Government may in the case of any person extend the period of probation in
consultation with the Commission.

{3} The Government may, in consultation with the Commission, discharge, at any time, a
probationer from service without assigning any reason therefore.

(4} A person on probation who holds a lien on any permanent post under the Central or State
Government may, if he so desires during the periad of prabation, has the option to be reverted
o his parent Department or Government after giving such notice as may be prescribed by the
Government,

24. Training and Departmental Examination :

{1) Every person appointed to the service under Rule-5 shall pas, during the period of
probation, such examination and complete successfully such training as may be prescribed.

{2) Every person appointed to the service under Rule-5 shall pass such Departmental
Examination as the Government may, from time to time, prescribe.

25. Confirmation in Service:

A person appointed to the service under Rule-5 may be confirmed in the service on the basis of
general assessment of his performance during the period of probation and his performance in the
training and the examinatiens as provided in Rule-24.]*

PART-VILI
[MISCELLANEDUST*

{26. Posting of members of the Service
Every member of the service shall, unless he is appointed to an ex-cadre post, ar is otherwise not
available for holding a duty post owing to the exigencies of service, be posted against 3 duty post
under the Government,

27. Deputation

A member of the Service may, on deputation, be transferred to any post or be allowed deputation
to any post outside the service under the Central or State Government, any company Qr
organization

28. Private practice

No member of the service shall undertake private practice of any kind in any form or manner
without previous permission of the competent authority.

Note:- *Substituted by the TES (3™ Amendment) Rules, 2007
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29, Seniority —

The State Government shall prepare a tist of members of the service arranged in order of seniority
as determined in the manner specified below:-

(i} Seniority of officers in each grade of the service shall be determined separately.

(i) Seniority of Degree-holder engineers and Diploma-holder engineers shall be determined
separately and not clubbed together.
(iii) In the case of persons appointed on the results of a competitive examination, under

rule-5{1) or by selection under Rule-5{2) senicrity in the service shall be determined by
the order is which appointments are made to the Service.
Provided that-

{a} Persons recruited on the rasults of a competitive examination in any year shali be ranked
inter se in the order of merit in which they are placed at the competitive examination on the
resutt of which they are recruited, those recruited on the basis of an earlier examination
being ranked seniar to those recruited on the basis of later examination.

(b} The relative seniority inter se of persons recruited by selection shall be determined on the
basis of the order in which their names are arranged in the list prepared under Rule-16.

(iv} [The seniority of direct recruits and of promotes shall be determined according to the
rotation of vacancies filled in a recruitment year hetween the direct recruits and the
promotes or the promotes and the direct recruits as the case may be in a calendar year.

For example -

{a) lt may be 1:2 if appointment to the service were made on the basis of direct recruitment
first.

{b} it may be 1:2 if appointment to the service were made on the basis of promotion firs,J*]#

[30. Pay and aliowances:
o
- {Pay and other benefits, Dearness and other allowances shall be paid to persons holding duty posts
in respective grades at such rates as may be determined by the Government from time to time ]**

a) [Engineers recruited in TES Gr-V(B) shall move to the pay scale of Rs.9570/- to Rs.30000/- G.P.
Rs. 3500/~ under PB-3 oin completion of 10 years of continuous and satisfactory service]##

31. Transitional arrangement :

Transitional arrangement for adjustment of existing members of the service, wherever found in
excess, shall considered in the foHowing manner :-

{1} Degree-holder found in excess in Grade-tv, if any, shall immiediately be adjusted against
both the direct recruitment and promotion posts for Degree holders. These shall be
adjusted finaily as amended rules hereby on availability of future vacancies.

Note- * Substituted by the TES{7" Amendment} Rules, 2014
## Substituted by the TES(3™ Armendment} Rules, 2007
** Substituted by the TES (5% Amendment} Rules, 2009
## Inserted by the TES {7 Amendment) Rules, 2014



{2} Dip!oma—hbiders, found in excess in Grade-IV, if any, shali immediately be adjusted against
the vacancies of direct recruitment posts for Degree holders in Grade-1V. The same shal be
adjusted finally as per amended rules hereby on availability of future vacancies.

{3} Degree-holders found in excess, in Grade-V{A}, if any shall immediately be adjusted against
the vacancies in Grade-v{a) for Dj ploma hofders and shall be adjusted finally as per
amended rules hereby on availability of future vacancies,

{4) Diploma-holders found in excess, in Grade-V{A), if any shall immediately be adjusted against
the vacancies in Grade-VI(B} for Diploma holders and the same shall be adjusted finaliy as
per amended rules hereby on availability of future vacancies.

303. Any occupied posts not possible to be adjusted in this service in accordance with the provisions of
these rules as per transitional arrangement provided in Rule-31 may continue to be held by the
officer(s) who are holding such posts before introduction of these amendments as if thege
amendments had not come into force.

31. Power to make regulations :
The Government may make regulations not inconsistent with these rules to provide for all matters
for which provision is necessary or expedient for the purpose of giving effect to these rules.

32. Residuary matters :
In regard to matters not specifically covered by these rules or by regulations or orders issued
thereunder or by special orders, the members of the service shail be governed by the rules,
regulation and orders applicable to the officers of the same status serving in connection with the
affairs of the State Government.

23. interpretation:

If any question arises as to the interpretation of these rules, the same shall be decided by the
Government.)*

PART-IX
[RELAXATION]*

[36. Power to Rules
Where the Government is of the opinion that it is necessary or expedient so to do, it may, by order,

for reasons to be recorded in writing and in consuitation with the Commission, relax any of the
provisions of these rules with respect to any class or category of persons or posts.}*

Note :- *Substituted by the TES(3 Amendment) Rules, 2007,
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T SCHEDULE

Total inTES Gr IH{Civil, Mechanical&Electrical)

. Grade & Duty Posts
TES Grade - | Strength

TES Grade I {Civil}

[CF, (Civil) Roads & Building 1
CE (Civil) Water Resource 1
CE (Civil) DWS 1
CEC, TH & C Board 1
CE, PMGSY (Bharat Nirman) 1
Empowered Officer(PMGSY) 1
Add]. C.F & Sole Arbitrator (Civil), Reads & Building ,Water Resource ,DWE, PMGSY 19
(BN)

Total 25
Depatation, Training Higher Studyde Leave reserve @30% 8
'"I'otal Gr-1(Civily 33

TES Grade ~ 11

TES Grade ~ I {Civil)

SE to ACH , Planning & Design in Roads&Building, WR, DWSEPMGSY (BN) 12
ST, Working Circle, Roads&Building, W R,DWS &PMGSY(BN) i
SE, Monitoring Cell Roads & Building, WR&EDWS 3
SE & Bx Officio Joint Secretary 4
Director WS50 1
SQC ( PMGSY) 1
SE Vigilance {Technical) Roadsé Buildix%,’&\’R&D\»‘VS 3

Total 41
Deputation, Training Higher Study & Teave reserve 30% 12
Total Grade-1I (Civil) 53
TES Grade-1I {(Mechanical)

SF {Mechanical) 1
_f)e putation, Training Higher Studyé Leave reserve @30% 0
Total TES Gr II{ Mechandical) i
—TWES Grade-il {Electrical)

SE (Flecirical) 1

Deputation, Training, Higher Stu dyé& Leave reserve @30% ]
Total TES Gr 1l{Electrical) 1

55

il




Grade & Duty Posts

TES Grade - 11 Strength

TES Grade -~ ILE (Civil)

LE in Circle office 34

EE in Division office 55
EO ta CE & Depuly Secretary 8
RE RDOP

EE in ACE Planning & Design 17
Addl EE in Division otfice 55
Executive Engineer State Quality Control {5oil testing Lab) 1
¥E & Member Secrctary, DWS 8
State Coordinatoy, IEC&IIRD 2
State Coordinator, IMIS & e-Procurement 1
EX, Monitoring, Roads & Buildings DWS,WR 3
EE, Vigiance (Tech) Roads & Buildings, DWS, WR 3
TA to ACE/SE 21
Estate Officor 1
Total 210
Deputation, Training, Higher Eiitudy‘éz Leave reserve @305 63
Total TES Grade -1 (Civily ) 273
Degroe 70% ‘ 191
Diplona 30% ) 82
TES Gr-IiI (Mechanical)
EE in Circle 3
BE in Mechanical Division 1
EE Rig Division B 1
Addl EE Mechanical 3
TA wSE 1
‘Total 9
Deputation, Training, Higher Study& Leave reserve @30% 3
Total Grade -l (Mechanical) 12
Degree 70% 8
Diploma 307 4
TES Gr-iiI {Efectrical)
EE I¥ Division 3
Tlectrical Inspector 1
Total 4
Deputation, Training Higher Studyé Leave reserve @ 30% 1
Total Grade --1ILElectrical 5
Degree 70% 4
Diploma 30% 1

(Grand total in TES Gr.I1} { Civil, Mech. & Elect.}

290
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Grade & Duty Posts Strength
TES Grade ~ IV

TES Grade-IV(Civil)
AE in sub division 188
AE in the Office of the Chief Engineer i 35
Assistant Engineer (P) in working & planning division 151
AH Soil testing lab 4
Assistant Engineer (P} in Circle Office 65
Asstt. State Coordinator, IBC&HRD 13
Asstt. State Coordinator, IMIS&e-Procurement. 1
A¥ & Nodal Officer{ IT,Disaster, Legal) 4
1T Nodai(PMGSY) 1
5r Manager Pragna Bhawan _ 1
AF & Ex officio Under Secretary 10
Total 4ol
Deputation, Training, Higher Study& Leave reserve @30% 138
Total Grade-IVicivil} 599
Dlegree 40% 240
Diploma £0% 240
Degree Direct Recruitment 20% 119
TES Grade IV (Mechanical}
5DO in SubDivn : 11
Assistant Engineer in Circle 15
Assistant Engineer in Division 26
Total 52
Deputation, Training Higher Study& Leave reserve @30% 21
Total Grade -1V {mechanical} . 73
Diegree 40% 25
Diploma 40% 29
Degree Direct Recruitment 20% 15
TES Grade 1V (Electrical) i
5.D.0. inSubbivn 9
Assistant Engineer in Circle 7
Assistant Engineer in Division ' 12
Total 28
Deputation, Training Higher Studyé Leave reserve @30% 8
Total Grade -IV(Blectrical) 36
Degree 4% 14
Diploma 40% 14
Degree Divect Recruitment 20% 8
Grand total in TES Gr-1V{Civil,Mech, Elect} 708

13



Grade & Duty Posts

Strength

Total Grade V{4)

TES Grade - V{A]

TES Grade-V{A},Civil
JE in Sub Divisions{Road & Buildings) 2
TE in Sub Divisions {(WR) 78
JE in Sub Divisions {DW35) G99
IE in Sub Divisions PMGSY) 32
JE in ACE office/Circle offices 22
JE in Division offices 44
JE in Fstate offices 1
T in Soil Testing Laboratory 2
Total o 580
Deputation, Training Higher Studyé& Leave reserve @30 % 174
Total 754
Degree 540
Diploma 214
TES Grade-V({A],Mechanical

TE in Sub Divisions 32
IE in ACE office/Cizcle offices 2
IE in Division offices 3
Tetal _ 34
Dieputation, Training Higher Study & Leave reserve @30% 1C
Total TES Grade-V{A),Mechanical 49
Degree 35
Diploma id
TES Grade-V{A}),Electrical

iE in Sub Divisions (Road & Buildings) 28
JE in Sub Divisions (DWS) 4
TE in Sub Divisions in ACE effice/Circle offices 1
JE in Division offices 3
Junior Electrical Inspector 1
Total A7
Deputation, Training Higher Study& Leave reserve @30 1l
Total TES Grade-V{A),Electrical N 18
Degree 34
Diploma 14

851
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Grade & Duty Posts Strength
TES Grade V{B}

TES Grade V(B)Civil
TE in sub division Roads & Buildings 95
JE in sub division (WR) 44
JE in sub division DWS 55
JE in Circle office 18
7E in division office 36
JE in Estate office 1
JE in Soil testing Lab. 1
Total 250
Deputation, Training Higher Study& Leave reserve @30% 75
Total Grade --V(B) Civil 325
Diploma 325
TES Grade V(B)Mechanical
JE in sub division 14
JE in Circle office 0
JE in Division Office 2
Total 16
Deputation, Training, Higher Studyé& Leave reserve @30% 5
Total Grade —V(B) {Mechanical) -21
Diploma ' 21
Grade V(B) {Electrical]
JE in Sub-Division 10
JE in sub division DWS
JEin CZ{I-'CIE Office
TE in Division Office
Junior Electrical Inspector 0
Total 15
Deputation, Training, Higher Study& Leave reserve @30% 5
Total Grade --V(B} (Electrical) 20
Diploma 20
Grand total in TES Gr-V(B) 366
Total-Gr-V(A) and Gr-V(B) 1217
GRAND TOTAL OF ALL GRADES 2303

{ S K NANDI)
Deputy Secretary,P.W.D.



